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Central Government, the Central Govern-
ment is obliged to sanction grants and sub-
sidy to the employers for the construction of
houses for labour. The Minister of Urban
Development had given an assurance last
year to look into this matter.

|, therefore, urge upon the Government
to seriously consider this matter and take an
urgent and appropriate action to sanction
House Building grants for the workers of tea-
gardens with a view to rehabiiitating them as
early as possible.

{vill) Demand for import of 1000 tonnes
of mulberry Slik from China and
elsewhere In order to tide over
Crisis In Tamil Nadu Silk Hand-
looms Industry

SHRI P. KOLANDAIVELU (Gobichetti-
palayam): Sir, in Tamil Nadu there are one
lakh Mulberry Silk Handlooms providing di-
rect and subsidiary employment and liveli-
hood to nearly ten lakhs of people. The
annual requirement of Mulberry Silk for
Handlooms in Tamil Nadu is about 2500
tonnes. Since September 1987, the Mulk
berry Sik prices in Karnataka have gone up
suddenly by 75%. This sudden spurt in
prices of silk has created a severe crisis for
the silk handloom weavers in Tamil Nadu. If
the same trend continues for some time,
nearly ten lakhs of people depending on this
handioom weaving industry will be deprived
of their income and employment. The follow-
ing reasons are attributed for the short sup-
ply and steep rise of price of Mulberry Silk:-

(1) Non-availability of imported raw-
silkk from China;

(2) Reduced Muberry Sikk produc-
tion in Kamnataka due to drought
condition in that State during
1987-88;

(3) Increased demand for raw-sik
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from the powerloom and sik

textiles exporting industry; and

(4) Dupion Sik (waste cotton’ and
course sik yarn) is used by the
sik textiles exporting industry.
Recently, charka raw-sik pro-
ducers in Karnataka have
switched over to the production
of Duption Sik whose price has
gone up from Rs. 150/- to Rs.
550/- per kg.

Hence | request the Government totake
appropriate and urgent action for the import
of 1000 tonnes of Muberry Silk from China
and other countries exclusively for the use of
Handlooms in Tamil Nadu in order to tide
over the present crisis in the Muberry Silk
Handloom Industry.

12.25 hrs.

GENERAL BUDGET, 1988-89 — GEN-
ERAL DISCUSSIONS CONTD.

[English]

MR. DEPUTY SPEAKER: Now we take
up next item — Further General Discussion
on Budget (General) for 1988-89. Shri Ram
Nagina Mishra to continue. Try to be brief as
you have already taken six minutes.

[ Translation]

SHRI RAM NAGINA MISHRA (Salem-
pur): Sir, yesterday | was expressing my
views on the Budget. Howsoever much we
may praise the hon. Finance Minister for
presenting such a Budget, & will not be
enough. Yesterday | had submitted that this
isthe First Budget about which it may be said
that it is socialistic in approach and is rural
oriented.
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Now | want to draw the attention of the
hon. Minister towards a few points. | have
submitted here earlier also that our Govern-
ment believes in socialism and fortunately
our hon. Minister of Finance also has social-
istic views and has presented a socialistic
Budget. | have already submitted that as in
rural areas, land demarcation should be
done in urban areas as well.

Next, | want to submit that reservations
were made for the weaker sections of the
society and for Harijans in particular so that
they are able to rise above the poverty line.
But under the existing situation, these provi-
sions are not benefitting the poor very much.
This is sobecause those who have improved
their economic condition by getting benafit of
this provision and have become Members of
Parliament, Members of State Assamblies,
Police Officers, Collectors, Tehsildars etc.
continue 1o get this facility for themsalves
and for their tamilies. | want to submit that
such Harijans who have improved their
economic position should be barred from
getting this facility and instead it should be
made available to those harijan families,
who have not been able to improve their lot
so far.

Secondly, the grants given to the poor
farmers, particularly Harijans are not being
utilised properly. Everyone knows that the
amounts given as grants are pocketed by the
Govemment officials. Therefore, | want to
request the hon. Minister that instead of
giving them grants, interest free loans
should be extended to them. This will reach
the benetficiaries and will be utilised prop-

erty.

Now | want to draw the attention of the
hon. Minister towards Uttar Pradesh. The
main crop of this State is sugarcane. There
are 104 sugar mills inthis state yet we cannot
expect that these mills will be able to crush
the entire sugarcane produced there. Earlier
there were crushers etc. but nowthey are not
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in a working condition. In fact, only 35 to 40
per cent of cane was crushed in the mills the
rest used to be crushed by crushers etc. But
they are in a very poor condition now. There-
fore, lwant to submit to the hon. Minister that
keeping in view the quantity of sugarcane
produced in this State, the Government of
Uttar Pradesh should be allowed to open
more and more sugar factories and to en-
courage crushers etc. So that the entire
sugar-cane is crushed and in future also, we
have not to face any difficulty in this respect.
Along with it, it should be seen that cane
growers receive their payments from the
factories regularly.

Now, | want to draw the attention of the
hon. Minister to any ares Salempur and
Deoria district. Deoria is surrounded by riv-
ers, the Narayaniis inthe North, the Chhhotti
Narayani is in the middle, the Ghaghra and
the Rapti are in the South. As a result, this
district is devastated by floods every year.
No such project has been prepared so far by
which Deoria can be saved from floods. Due
to the Piprasi embankment, lakhs of acres of
land is being washed away every year. No
dam has been constructed between Bihar
and Uttar Pradesh till today. Similarly, the
banks of the river Ghaghara are also being
eroded. Allthevillages situated onthe banks
of this river are being washed away. Al-
though Governmant has constructed Stone
em-bankments but it is not adequate. The
Chhoti Narayaniriver is also facing the same
problem. Therefore, | would like that the hon.
Minister should provide special assistance
for constructing embankments so that the
devastation of villages can be prevented.

Sir, there are 14 sugar factories in
Deoriabut there is no big factory in Salempur
tehsil. | want to submit that a paper mill
should be set there because various raw
materials fike bagasse, kual' and bamboo
are available there in plenty. Deoria has all
the natural resources for this purpose. A
paper factory should be established in Sa-
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lempur so that the educated persons with
graduation and Post graduation degrees
find employment there.

| want to submit one more point. Our
villages with a population of 150010 2000 are
not connected with the main road of the
district and | want that they should be linked.
| want that the hon. Minister should allocate
substantial amounts for the development of
the backward districts and the big villages
should be connected with the main road.
Moreover, irrigation facilities are not avail-
able in Salempur Tehsil. Canals are there at
other places but not at Salempur. Therefore,
| want to request that maximum number of
tube wells should be sunk there so that
irrigation facilities are available and agricul-
ture production is increased. | want to draw
the attention of the hon. Minister aspecially
towards Salempur Tehsil.

Sir, there were certain flaws inthe Direct
Taxes (Amendment) Bill, which was passed
during the last session. Keeping in view
those flaws, the hon. Minister had then
promised to bring forward an amending Bill
to rectify those flaws in public interest. | want
to request the hon. Minister that this Bill
should be brought at the earliest as other-
wise our social traditions will be destroyed
and our small tax payers will have to face
many difficulties.

In the end, | want to thank the hon.
Minister innumerable times for presenting a
Socialistic Budget by which special relief will
be provided to the 80 per cent population of
our country who are engaged in agriculture
and are living in the rural areas.

The present Budget has instilled fear in
the hearts of our opposition parties. They
havetermed the present Budget as an elec-
tion budget. They know that this Budget will
satisfy 80% of the country’s tarmers and that
is why they did not like to hear anything
yesterday. | once again thank the hon. Min-
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ister for presenting a socialist Budget which
would benefit the rural people.

[English]

SHRI H.M. PATEL (Sabarkantha): Mr.
Deputy Speaker Sir, | must say that this is a
very ingenious budget and an excellent
public relations performance. It has created
an illusion in the minds of aimost everybody.
Everybody is given something. The salaried
class, the industrial working class, farmers
— large and small — children, even the
ailing have not been left out. Therefore, by
doing this he has created a superbillusion. it
is as if the century’s most severe droughthas
had no effect on the economy. He has not
touched any of the major economic prob-
lems of the country.

Take, for example, inflation. it has been
suggested though not expressly by him yet
the Finance Ministry spokesman has said
that there will be very little inflationary effect
of this budget. The budget which has been
preceded by two budgets with large deficit
financing and the very larger deficit this year
is bound to increase substantially in the
course of the year. Yet they say that this will
have no effect on prices. In fact, prices are
bound to be affected. They have aiready
been affected. It is only by concentrating on
whole-sale price index that a feeling has
been created that the consumer prices have
been affected only in a minor way. That
unfortunately, is not the case. It is true that
there might have been much bigger increase
in prices than has actually taken place.
Nevertheless the increase in consumer
prices has been substantial and it will cause
considerable hardship to the common man.

There are so many other major prob-
lems that have not beentouched atall—the
problem of unemployment. First | would like
to go back to concessions that have been
given and to which | referred earfier. This
long list of concessions amount in total relief
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to a littie over Rs. 700 crores whereas tax
burden imposed is of Rs. 1265 crores. The
net additional burden is thus shown between
Rs. 500 to Rs. 800 crores. But no mention
has been made of the burden imposed only
a littie before the budget through admini-
stered prices and through increase in rail-
way freight and fares and various changesin
postal tarriff.

SHRI RAM PYARE PANIKA
(Robertsganj): You also did in your time.

SHRI HM. PATEL: We are taking
about this budget. | will tell you about other
things. &t was never done like that.

SHRI RAM PYARE PANIKA: You in-
creased the prices of coal to the tune of 55
per cent whereas our government has in-
creased it only by 16 per cent. (Interruptions)

SHRI H.M. PATEL: Somehow the hon.
members opposite have an allergy aboutthe
short Janata period. Let me tellthem that Mr.
Bhagat tried to show that the price increase
during that period was of the highest but he,
however, admitted that that was in 1979-80.
In 1977-78 and 1978-79 he had to admit
there was practically no price increase. Then
in 1979-80 was not a janata government. It
was a government which was brought into
being helped by you. Further in 1979-80 the
price rise was considerable because there
was drought. This fact is not mentioned.
Besides this, there wasthe second oil shock.

This is what should have been brought
out. | don't wish 10 go into that because it is
not relevant, to my mind, to this Budget. As
| was saying, the burden imposed by this
budget upon the ordinary man-on the tax
payers and the rest of them, the consumers-
‘s very nearly Rs. 3,000 crores. This is what
we should take into account, the total burden
" that has been imposed. Now, therefore, 1o
show that Government cares for the people,
you draw attention fo the large number of
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concessions that have been made. And
certain well-intentioned, quite welcome and
innovative schemaes have been brought out.
Again, they should have been spelt out little
more fully.

Kutigyoti, for instance, sounds very
nice. But in giving effect to that, what will be
be necessary? Where will it be given? You
must have power. There are areas where
electricity has already reached 100 per cent
in rural areas. These are not the States
where Kutirjyotiis needed. It will be needed
in the States in which rural area has not yet
been electrified to the extent that is neces-
sary. lithatis so, where is the power going to
be brought from? That you will provide one
lamp in every cottage, every house, is good.
Itis desirable idea. But it is not something
which is going to be practicable within a
reasonably short period of time.

You take the Jaldhara; the position is
similar same thing. ltis a very good scheme
and would be helpful to the farmers, But
which farmers? It is the majority of the snfall
farmers that are to be found in this country
who need help, who need assistance after 3
or4 drought years thatthey have had to face.
They are not going to be assisted materially
through this scheme. But all the same. | do
admit that these are schemes which are
certainly to be welcomed whenever they
come out, provided the machinery for imple-
menting them is efficient.

There are a large number of industrially
sick units in this country now. The number
exceeds 100,000. Government has
schemes for helping the industrially sick
units. But why then so many more units
continue 1o be added? That is something
which should have been gone into. # they
had gone into that, they would have found
that it is because the machinery they have
set up howsver good on paper-is not func-
tioning as efficiently, as expeditiously as it
should. When an industrial unit goes sick,
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the first need for It is to have assistance that
is promised 1o it given as speedily, as effi-
ciently as is possible. That does not happen
with the result that those who are incipiently
sick become really sick. If assistance even
then does not turn up in time, they are
finished. This, you willfind is really one of the
major reasons for the continuous increase in
the industrially sick units. | would have
expected the Finance Minister to have given
some attention to this. He probably has. But,
it so he has not mentioned in his Budget.

Why has he not made any reference to
the mounting increase in Government ex-
penditure? I is one of the major problems.
Particularly, the non-plan, non-develop-
ment, expenditure is steadily rising. They
would say, 'yes’, becauss the interest
charges are increasing. Why are the interest
charges are increasing? Because there is a
big revenue deficit. Revenue expenditure far
exceeds the revenue income and is over 900
crores. You have to borrow. Then there are
the subsidies. Can you reduce the subsi-
dies? k is difficult to reduce them given the
purposes for which they are given. The same
is the case with defence expenditure. These
are the expenditures which take a large
chunk of the total Budget revenue expendi-
ture, Some attention has to be paid to these.
There is no reference as to how it is pro-
posed to fill the gap. Are you going to con-
tinue borrowing? Borrowing means increas-
ing interest charges and the burden of in-
creasing the interest charges is becoming
unbearably great. | think, it has aiready
reached 30 per cent of the Centre’s non-
development expenditure. It is as high as 75
to 76 per cent of the total borrowings, both
intemal and external. This is one of the most
serious problems that faces the country and
at least this House should have been told as
to how Government proposes to tackle this

problem.

| would refer 10 certain other matters.
Why is k necessary for the Government to
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claim that the outlay on agriculture has been
increased by 40 per cent? There are no
figures that | can see in the Budget papers
which make this point clear. Indeed, the plan
allotment of agriculture is less than last year.
if you add the irrigation, it still does not
amount to increase by 40 per cent. | hope
thatthe Finance Minister will clear it when he
replies to the debate.

THE MINISTER OF FINANCE AND
MINISTER OF COMMERCE (SHRI NAR-
AYAN DATT TIWARI): | have already made
it clear in the pages 14 and 15 of the Budget
Summary under Department of Agriculture,
Cooperation and Water Resources. If you
look at those figures, it will be clear.

SHRI H.M. PATEL: | have seen i, it is
not clear. Nevertheless, | will certainly go
into it and | will be happy to accept the
explanation, if it is so. | have no desire that |
should be proved right in this matter. There
are other things which | will be glad i the hon.
Minister would clarify because they indicate
as it Government is committing a Branch of
Faith. For instance, Govemment invited the
publicto subscribe to bonds and debentures
In which they promised total weakh tax ex-
ception. Now, it has been proposed to limit
itto Rs. 5 lakhs. In fact even in some offers,
which are even now open, this particular
exemption of wealth tax is there. k seems to
me that the basis on which subscriptions
were invited should not have been modified.

Similarly, there are some otherchanges
Long term fiscal policy was p-omised to the
people.You said that you were moving to-
wards a long-term fiscal policy. But how do
you propose todo this? When you decided to
abolish the Estate duty, you really told the
people that this would not be reintroduced,
but you have now brought it in another form;
not exactly in the same form, but neverthe-
less it is substatuially the same kind of tax
and, more or less, the same quantum of
returnyou expectto getfromR, about Rs. ten
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crores. You call it transfer of wealth through
inheritance tax. Within three years the same
Government changes its policy and changes
its attitude. Is this in consonance with your
promise to have a long-term fiscal policy?

Further, in regard to excise duty, you
promised that you were moving towards
abolishing the multiplicity of rates and bring-
ing them under some single-rate grouping.
Here again, it seems as if you have post-
poned the idea of effecting this change
because it is certainly not in keeping with
your promise in the long-term fiscal policy
proposals.

Likewise the surcharge was imposed
only a few months ago to meet the drought
conditions. You had promised then that that
would be only for the period of the drought,
and now you have extended it; it is continu-
ing. The excuse given by you is that you do

not want to destablise; stability has to be

maintained of tax structure and so on. But
that does not seem to be wholly consistent
with whatever has been done in this and in
certain other respects. The Government
should not do things which involve dis-
honouring its own words. | think that is very
very important. These are biatant breaches
of promises.

| consider that the Government should
have shown some candour; more candour is
expected of and from the Gévernment. In all
these respects, they should have taken the
whole House into confidence.

Then, in regard to public sector enter-
prises, the Economic Survey taks of 12 per
cent return and the fact isthat if the oll sector
is left out, the profit eared by the remaining
pubiic sector enterprises will be either negli-
gible or many be even minus.

SHRIMURLIDEORA (Bombay South):
Not minus, but it will be very less.
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SHRIH. M. PATEL: Even then, why put
12 per cont? Whatever be the good inten:
tions of the Finance Minister, in regard 10 sg
many other things too, | would earnestly
request him to think of setting up some kind
of a monitoring organization to ensure that
the expected objectives are achieved. Such
as the one | mentioned about the industrially
sick units

" Now, if you are proposing that the agri-
cultural sector should really benefit from the
various schemes that you have introduced
through this Budget, and in order that the
benefit reaches the farmer, small and mar-
ginal farmers or any farmer for that matter,
then | would suggest that you set up a special
organisation which will see to it that this in
fact happens. By now, you should have
certainly known that several of your anti-
poverty schemes, through which large sums
of money are being distributed, are not infact
reaching the persons who shouid have been
the teal beneficiaries. So, | hope that the
Government will tell us asto wnia* it proposes
to do 10 see that whatever is necessary for
heiding the agriculturists, and particularly
the rural sector, will be done that Govern-
ment will give a clear picture of steps it
proposes o take to control inflation and what
exactly it has in mind for reviving the indus-
try, the capital market and for building up a
healthy balance of payment position.

[ Transiation)

SHRI RAM PYARE PANIKA
(Robertsganj): Mr. Deputy Speaker, Sir, |
heartily congratulate the hon. Finance Minis-
ter for presenting a Budget whose strength
lies in its emphasis on the upliftment of the
weaker sections of soclety, alleviating the
suffering of farmers, extending assistance to
tribals and Adivasis living in remote areas
and solving the problems of rural artisans.
There is hardly any 3ection of our society
whose problems have been overiooked
while preparing this Budget. The hon. Fi-



373  Genl. Budget, 88-89- PHALGUNA 26, 1909 (SAKA)

nance Minister has closely examined our
problems. Even last year's economic posi-
tion has been kept in mind. For this our hon.
Finance Minister deserves to be congratu-
lated.

What can | say about our hon. col-
leagues in the opposition. | thank the people
of India for what they did yesterday, the 15th
of March. They did well to avoid falling prev
to the evil designs of the opposition. The
opposition was bent on bringing production
in the country to a halt. They wanted to take
the country to its doom but for the Indian
public who cold-shouldered them. All their
plans went away. Now it seems thatfor years
to come the opposition will fight shy of or-
ganising any bandhs. The result of the
bandh is before us. There is an Indian
proverb which goes like “Khisiyani Billi
Khamba Noche."” This came true yesterday
when the hon. Members of the Opposition
came into the House and tried to insult the
Chair. Insulting the Chair is insulting the
House and aninsult to the House is an insult
to the masses of this land. They did not
bother about the great traditions of this
House. Their objective, it seems, is to prog-
ress with the help of misguided policies and
meaningless programmes. Their words be-
tray their lack of knowledge of the text of the
Budget. | have listened to Shri Somnath
Chatterjee of the C.P.L.[M] and Shri C.
Madhav Reddi. | have also listened to the
former Finance Minister Shri Patel who
spoke just now. After listening to them | have
been so muchdisappointed as never before.
That day the hon. Finance Minister took one
hour and forty-five minutes to read the
Budget speech. As he went on reading the
faces of oposition members fell and they
went away dejected. When the press asked
for their reactions the only thing they had to
say was that this was an election budget.
They are blind to the objectives and pro-
grammes of this Budget.
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| want to highlight 5 points. Shri Patel
has now left. | wanted to remind him of what
happened between 1977 and 1979, At that
time only a few areas in the country were
affected by drought as compared to the
present when the entire nation is reeling
under the effacts of drought. Yet the inflation
during his tenure rose t0-21.8%. If we look
back at the economy in that period it can be
seen that agricultural production was down
by 17 % and industrial production by 1.7%.
Despite this difficulty our Gross National
Income has gone up by 1.2 % whereas at
that time it decreased by 4.7%. But in com-
parison 10 that now when our 35 meteoro-
logical sub-divisions have been hit this year
by floods and drought inthe country, the next
result is that in terms of agricultural output
we may be short by 7 or 8 million tonnes but
the last few months have seen industrial
production rise by 16% and today it is
averaging around 10.2%. Not only that they
wanted to disturb the core sector industries,
close down thermal power stations, stop
local production and thus to ruin the whole
economy. Despite the shattered economy
that this Government inherited from Shri
Patel's Government the former has man-
aged 1o increase the output of coal and
power to 10.2% and 50,000 Megawatt re-
spectively. Economic growth was left at21%
but this Government’s efforts have increase
it to 55%. Is this not a matter of pride? Can
the hon. Member still remain unappreciative
of this achievement?

Today iron-ore production stands at 84
million tonnes. By increasing the output of
iron, cement, power, coal etc. we have .
strengthened the infrastructure of our core
industries. And we are moving forward in-
spite of hurdies like drought and floods
because we have developed a sound infra-
structure to lean on.

In spite of the trying circumstances, the
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hon. Finance Minister has presented a
growth oriented budget as has been pointed
out by the Press and the President of the
Chamberof Commerce. Farmers have been
given a concession of 2.5% in the payment
of interest and they will now get money on
10% interast.

A revolutionary step has been taken by
introduction of schemas like ‘Jaldhara’. Al-
though ourtarget is 175 we should be able to
achieve upto 160 this year. Apart from dams
and large-scale projects, the Government is
now concentrating on micro-level plans
keeping in view the needs of the
situation.The hon. Finance Minister has kept
the basic needs like food, cloth and shelter,
of the common man in mind while preparing
this Budget. Everyone has praised this
Budgst. Even the economists of the country
have expressed their deep satisfaction. All
this seems beyond the comprehension of

.our hon.colleagues in the Opposition. A
leader of the C.P.1.[M] said that there was
nothing new in this Budget. | once again
congratulate the hon. Finance Minister and
the hon. Prime Minister for presenting such

a good Budget.

Our colleagues belonging to Opposition
talk a lot about inflation. Iif they look at the
present National Income everything will be
clear to them. With its Five-Year Plans the
present Government has pushed the coun-

try onthe road to progress. If the Opposition

takes a ciose look they can see that this
Govemment has been successful in control-
fing inflation to a large extent. They also tak
about deficit financing. | want to quote some
figures to clarify this point. The deficlt in
1984-85, 1985-86 and 1986-87 was 8.14%,
9.70% and 5.79% respectively. This year
inspite of floods, drought and other problems
the rate of inflation has been 10.17%. The
Government has used other resources o
make good this shortage. So k can be said
that this deficit is neglighle. Economists
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around the world do not consider a rate of
10% as very high. Our hon. colleagues inthe
Opposition are sowing the seeds of confu-
slon in the minds of the people which Is sure
togive rise to fear. They are telling the public
that our Government wants to increase the
rate of inflation.

| thank the hon. Finance Minister and
the hon. Prime Minister for fulfilling their
promises to the people. | am sure the steps
taken by our hon. Finance Minister will check
the growth of inflation. The rise in prices will
aiso be checked. | feel that this Budget has
been prepared very carefully.

Some leaders of the C.P.L[M] have
accused that the Congress(l] Government
has always been prasenting deiicit Budgets.
They say this trend has continued ever since
the Congress Party started framing Budgets
40 years ago. | do not agree with them at all.
Their only job is to oppose. Whenever our
hon.colleagues from the C.P.. [M] give a
speech they use aimost the same words, as
if they have everything by heart. Last Friday,
speaking on the Constitution [Amendment)
Bill, Shri Somnath used the same words
again without giving any thought to the sub-
ject? There are several new programmes in
this Budget. This is a growth oriented
Budget, one which is directed towards the
poor section of society. An idea has been
mooted o set up a Financial Corporation for
Scheduled Castes and Scheduled Tribes.
This is certainly a welcome step that will
develop our rural areas.

Just now while giving his speech, Shri
Patel mentioned something about ‘Kutir
Jyotf'. The figures that he gave on this sub-
joct are totally wrong. Ithink he has not made
anin-depth study of this subject. The present
Govemment has been able to provide elec-
tricity to tribal dreas. Even the houses of the
poor can now boast of electricity connet-
tions, A visit 1o these houses will amply prove
my point. We are continuously movingonthe
path of rapid development. The Government
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has paid considerabile attention towards the
problems of farmers. Our hon, Minister has
tried his best to encourage the farmers. This
i the reason why our farmers now are quite
enthusiastic. | there any doubt about it?

[English)

MR. DEPUTY SPEAKER: You have
taken fifteen minutes. Others are walting.
Give your time to others.

[ Translation]

SHRI RAM PYARE PANIKA : | have
only given an introduction, now | would like to
give some suggestions to the Government.
We have encouraged not only farmers but
also workers engaged in industrial produc-
tion by giving them incentives as we have
been doing in the past. We all have been
demanding that and | am in agreement with
the hon. Minister's suggestion. | do not go
into these details. Will not these steps result
in increased agricultural production? Under
the Jaldhara Scheme, water will be made
available on nominal charges to those poor
farmers who cannot afford to purchase
pumpsets, so what objections do the oppo-
sition Members have over this. | am aware of
the confidence the common man has in the
leadership of the Hon.Prime Minister Ralivii
because of the Budget presented by the
Congress Governmen! Since the Bandh
organised by the opposition has failed, the
opposition leaders are, therefore, taking like
this.

| would lke to state what they said
yesterday. They talked about corruption,
unemployment and high prices. | don't un-
derstand as to how they talk about corrup-
tion. Do they talk about those Chief Ministers
in regard fo whom the High Court has put a
Question mark"* They talk about corruption**
they tak about corruption** they tak about
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corruption of those who have come info the
grip of the High Court for nepotism and
corruption and now cannot go scot free. Now
in order to save themselves they are talking
in one voice. Out of frustration they are now
organising themselves immorally. Now just
see the Janata Party and the Lok Dal [A) are
coming together on the hasis of casteism
and communalism and not because of any
common ideology. Their aim is only to des-
tabilise the Government which is taking
country on the path of rapid development.
During 1977, they were able to create confy-
sion in the minds of the people and tried to
annihilate the country and they are now
again raising their heads by coming to-
gether. Not only this, now Lok Dal (B) is
joining hands with the Jan Sangh which is a
communalist party, in order to succeed in
their dity designs by raising the question of
casteism communalism and regionalism,
which are obstacles in the way of achieving
national integration.. They are neither both-
ered abouttarmers, nor about workers. They
have no faith in the Public Sector in which

_they organised 3to 6 day's strike. They are

only interested in giving a set back to indus-
trial and agricultural production in the coun-
try. They conspired to organ.se strike in
industries so as to close down the Thermal
Power Station which had only 2 to 3 days'
coal left with them for power generation.
They are not well wishers of farmers, labour-
ers and the downtrodden, but are only inter-
ested in gabbing power. What the Hon.
Prime Minister has said in Hyderabad, it has
given some hope to the farmers but they are
lrying to divert the aftention of masses by
raising the bogey of corruption and inflation.
if anybody wants to see corruption, he
should go to West Bengal. It is not we who
are saying this thing. It has already been
ruled by the High Court. Sir, to make my
position tiear, | will quote an old proverd, In
rural areas people have both a seive and a
winnowing basket. There are many holes in

**Not recorded.
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the seive but only one hole in the winnowing
baskat. We can understand if a winnowing
basket says something, but if a seive which
has many holes says something, it becomes
very ditficul to understand. There are alle-
gations in thousands against the opposition.
If you want to see how they are indulging in
nepotism**how they are benefiting their
sons, nephews and their son in law. Just
see™ what he wants to make his son in law.
(Interruptions ). Sir, these hon.Members are
notinterested in country's prosperity. Nowa-
days the nation is passing through a crisis
when both unity and integrity of the nation
are in danger. All of the hon. Members
should atleast unite on national issues. The
Govemment has tried its level best to steer
the masses out of the unprecedented
drought by dint of hard work. The opposition
should have cooperated with the Govern-
ment in this hour of crisis. But instead of
extending any co-opperation, they are rais-
ing petly sensitive ssues lke casteism
communalism, regionalism and language to
weaken the country. | would iike to asure the
hon. Minister of Finance, that the promises
he had made through the Budget would be
achieved by him successfully as he has soft
comer for the poor and because he has long
experience.

SHRIJUJHAR SINGH{Jhalawar ) : Mr.
Deputy Speaker, Sir, | welcome the Budget
for 1988-89 presented by the hon. Minister of
Finance especiaily, because of its rural ori-
entation. All of us feel that the development
of the nation is depended on the develop-
mentof villages. Our industrial growth is aiso
dependent on agricultural production in rural
areas. | would like to thank the hon. Minister
of Finance for fixing targets for strenthening
the rural areas after understanding the basic
problem. | would aiso like to thank the hon.
Minister of Finance because this Budget has
been prepared in the special circumstances
prevalling in the country. Many parts of our
country are in the grip of severe drougitt for

MATCH 16, 1988

Gl D 380

the last 3 to 4 years. The state of Rajasthar;
to which 1belong is reeling under drought for
the last four years. in order to tide over the
present calamity, we all have thought that
some or the other tax would be imposed bit
instead the Minister has presented 2 budget
for ensuring development of rural areas for
which aiso | am very thanitul to him.

Nov: i would like to highfight some prob-
lams faced by the people in rural areas. First
of all, | would like to apprise the hon. Mem-
bers of the steps taken by the Government to
solve the basic problems faced by the
people in vilages. As far as | believe the
basic problem being faced by the nation is of
population. Through certain measures
population growth has aimost been checked
among the educated class in urban areas
but desplite all these measures the rate of
growth of population continues to be the
same in the backward and rural areas.
Despite efforts of the Govemment the rate of
growth continues o be high. Therefore the
Government is requested to pay attention to
this problem which can damage the whole of
the economy. | would not like to speak much
on this, except that the Family Planning
programme has gradually become Govem-
ment oriented. Despite incentives and dis-
bursal of money to couples adopting the
programme it has not really taken of. People
go in for Familly Planning Programme which
is being implemented by Govemment Agen-
cies on their own, for monetary gains and
acquisition of land but the rural people have
become inditferent towards this programmae.
That is why this programme is not catching
up. This is a basic problem which should be
tackied on priority basis.

Secondly, serious efforts have not been
made 1o diversily 75 per cent of the rural
population which is dependent on agricul-
ture alone. There has not been much devel-
opment in the flsids iike bee-keeping, poul-
tery, dairy {arming, etc. The people in rural
areas have not taken up cther cocupations
on & large scale. Most of them are stil
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dependent on agriculture. On the other hand
in developed countries like England and
America fifty per cent of the population is
employed in allied fields like Poultry and
Dairy farming, etc, but in India the entire
population continues to be dependent on
agriculture. This is the reason for emer-
gence of several problems during the
drought situation. Some steps have been
taken by the Government to develop cottage
industries but not to the desired extent.

| come from that region of Rajasthan,
where Canals of the river Chambal flow and
this has given rise to a seepage problem on
a large scale. | feel that if fishery is taken up
seriously in that area and is developed,
fishery can be well developed there. it has
still not started. To achieve rural diversifica-
lion special attention should be paid to cot-
lage industries and allied subjects.

Thirdly, there is a big problem which
relates to enviornment. | come from a village.
The way the forests are being cut has
spoiled the whole environment, the cycle of
rains has changed and the people who live in
villages today, firmly believe in their hearts
rightly or wrongly that the change inthe cycle
is a permanent one? Whether there will be
limely rain- fall next year or not and f there is
no timely rain fall next year1oo, what willthen
be the position. | want to submit that where
the sources of irrigation are available, where
water is available that should be utilised to
the maximum. My area is such and | have
urged many times in this House before while
speaking on various other demands that
about 80 per cent area of Jhalawar parlia-
mentary constituency in Rajasthan has the
requisite potential for irrigation but we have
been able 10 irrigate only 14 per cent area.
Therefore whatever development has been
made there is not uniform. Wherever there is
a capable leader he gets development work
done in his area and even gets such things
done which are not needed. in comparison
0 other areas where irigation and other
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facilities are available, these areas are being
neglected continuously and regularly. | want
to submit that under special circumstances
prevailing today when the cyice of season
has even changed whatever the resources
are available should be utilised to the maxi-
mum possible extent so that these areas can
also be developed.

Mr. Deputy Speaker, Sir, there is one
thing more which is the most important thing
for development of villages. There are no
means of communications. Due to lack of
means of communications, we are not able
to transport whatever is oroduced in that
area, o the markets. There are some areas
in my constituency where many rivers flow.
During rainy season, there is obstruction in
traffic after every 3 1o 4 miles and our mova-
bilty becomes practically nil. Therefore |
submit that roads shouid be developedthere
sothat whatever the farmers produce canbe
transported to the markets. Similarly new va-
rieties of seeds have been developed in
these days and | feel that hon. Minister also
agrees 1o this that reforestation will take
many years but the underground water the
level of which has gone down in the wells,
can be recharged. We should check soil
erosion and make efforts to raise the level of
water in wells by utiising whatever rain-
water is available and for this purpose we
should construct small check dams.

Mr. Deputy Speaker, before concluding
my speach, | would like to say one thing
more. Deforestation has done maximum
harm to the villages, 85 per cent trees are cut
to meet the fuel requirements. Therefore,
fast growing varieties of wood, suitable for
fuel purposes, shouid be planted. The wood
used for construction wodcswrmopmdw-
tivity is aiso very necessary and which is
costly too, should be saved from being used
as fuel. Therefore by planting fast growing
varieties public needs of fuel should be met.

Mr. Deputy Speaker, though | have stil
to say a lot, but due to shortage of time, |
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conclude and take my seat.

[English]

SHRI P. KOLANDAIVELU (Gobichetti-
palayam) : Mr.Deputy Speaker, Sir, | rise to
support the Budget for 1988-89. Our Fi-
nance Minister has shown himself as an
economist and also as the best Finance
Minister in India, Actually this budget is a
farmer's Budget. Some press reports and
economists and others have stated that it is
apolitical Budget. | Sincerely think that itis a
farmer’s Budget.

It is a skilfully balanced Budget of our
hon. Minister of Finance. Actually, it will be
remembered as one of the most ingenious
devices of any Govemment, 40 years since
India gained her freedom. it serves an eco-
nomic purpose and not a political purpose.

The Budget has made a very consider-
able show of reducing the burden on virtually
every segment of the population. So many
concessions have been given not only to the
famers but alsc to the down-trodden
people. Now, the farmers are actually get-
ting loans at substantially lower rate of inter-
est. Further, the excise duty on numpsets
have been withdrawn. The fertilizer prices
have also bben reduced by seven-and-a-
half per cent and that will actually help the
poor fanmers, who are depending upon agr-
culture. Moreover, the homeless people are
also promised to have their own houses at
lower rate of interest. This is another boon
that has been given to the down-trodden and
to the weaker sections of the community.
The rural middle-class people have been
given cheaper soap, cheaper electric bulbs,
in certain cases, cheaper toys for their chil-
dren, cheaper clothes, cheaper glassware
and best of all, all electrical appliances and
stoel utensiis. This will automatically and
naturally help the poor people.

Sir, the reduction on customs and ex-
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cise duties on synthetic fibres, if passed on
to the consumers, will also bring widespread
refief to the urban lower-middle class people
and to the working-calse people. This is a
very good effort that has been made by the
hon. Finance Minister in order to help the
people. A greater and significant attempt
that has been made by our Finance Minister
Shri Tiwari was to reduce the cost of medi-
cines and also the medical-care by exempt-
ing essential drugs and sophisticated medi-
cal equipment. This also helps the poorest
sections of the people.

Looking at purely the economic point of
view, it is evident that many of the conces-
sions announced, made goad sense. Actu-
ally, he has used his mind in preparing the
budgset. The budget must be to the poorer
masses and the weaker sections of the
people. So,| have to appreciate and con-
gratulate the Finance Minister who has
brought in a very populist and at the same
time a skilfully balancing of the budget.

Even with regard to fertilizer prices,
actually the fertilizer prices were high and
the weaker sections of pur agricultural
community were unable to use fertilizers at
all for the last 4-5 years. That was the diffi-
culty, There was monsoon failure several
times. Consecutively, for the last 4-5 years,
there was monsoon failure and drought was
prevailing all over the country. The hon.
Finance Minister came to know all these
things and in order to help the farmers and
poor agricutturists, he has reduced the fertil-
izer prices by seven-and-a-half percent.
This is a boon to the farmers. This is an
helping tendency that has been shown by
the hon. Finance Minister to the agricultur-
ists.

With regard to rural employment pro-
grammes aiso, he has stated that that would
be reviewed and made more efficient. Thatis
also another assurance that has been prom-
ised by the Finance Minister to the poorer
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sections of the peopile and the agriculturists.

As far as Defence expenditure is con-
cemed, that was going up previously. Last
year, it has gone up by 63 percent or so. Last
year, the Defence axpenditure was put at
Rs. 12500 crores. Now, it has been reduced
by Rs.500 crores and it has been put at
Rs.12000 crores. In spite of the Indian
Peace-Keeping Force remaining in the Is-
land of Sri Lanka, that has been reduced.
There was a criticism even by some of the
Opposition parties that about Rs.3 crores is
being spent by the Govemmmt of India
everydayonthat account. That is an accusa-
tion against the Government of india by the
Opposttion parties. Actually, it is not 80, The
IPKF is kept in Sri Lanka only in order to
restore peacd, in order to save the valuable
lives and in order to give security and protect
the people of Tamils in Sri Lanka. We have
to see things in this light. That is why the
IPKF is remaining in Sri Lanka.

Sir, the Finance Minister's budget this
year-1988-89 actually represents a skilful
balancing of reliefs, expenditure increases
and revenue raising meausres that do not
fall heavily, partict'larly on the common
neople of our countt 7. This is very important.
Ibegto submitthatyou have given afarmer’s
Budget, a skilful Budget and a balancing
Budget. We appreciate it. At the same time,
we have got some grievances about Tamil
Nadu. So many projects have not been
cleared by the Centre so far.

You know fully well that as regards
Madras city, the Telgu Ganga Project has
been pending for the last four years. Our late
Madam Gandhi actually laid the foundation
stone for this Telgu-Ganga Project. But that
has not been cleared. Even now we are
facing water problem not only in the Madras
city but in almost all the rural area. There Is
no water available for drinking purpose.
That is the main thing. The Centre must
come forward to clear the Teigu-Ganga

Genl. Disc. 388

Project immediately so that the people of
Madras city at least get water from the
Krigshna river.

Another important thing is... (Interrup-
tions)

SHRIMATI BASAVARAJESWARI
(Beliary) : Madam did not lay the foundation
stone for Telgu-Ganga Project. She laid the
foundation for drinking water to Madras.

SHRI P. KOLANDAIVELU: No, no. it
was Telgu-Ganga Project. | tell you, in that
your Chief Minister Mr.Hegde was also
there. The Chief Minister of Andhra Pradesh
also attended. My Chief Minister and the
Kerala Chief Minister also attended. Even
the Chief Minister of Maharashtra Mr. Patel
was there. | know fully well. | was a Minister
at that time.

Another thing is that you have conferred
the best civilian award, the highest civilian
award to our beloved Chief Minister, Late Dr.
MGR. We are very grateful to the Centre for
having conferred the highest civilian award
to the Late Dr. MGR. At the same time, we
make a request to you that the air terminal in
Madras be named after MGR because when
you have confefred the best award to my
Chief Minister you should also name the air
terminal at Madras after the name of MGR.

Another important thing is the Kaveri
Award dispute. That has not been solved so
far. When my Chief Minister was alive, he
was pressing upon the Central Govemment
to have a trbunal to finalise the water dis-
putes between the States of Kamnataka and
Tamil Nadu. Even now we go to them with a
begging bowl. Every time we have to go to
Kanartaka to get water through Barter Sys-
tem. They are not giving it freely. By means
of Bareter System only, we are able 10 get
water. Recently they have released 4 TMC.
But we need 10 TMC of water for the crops

in the Thanjavur district which is agranary or
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Tamil Nadu. You should request the Kama-
taka Government to release another 6 TMC
of water immediately for the crops in the
Thanjavur district.

Another important project is the Sethu-
Samudrum project. Sethu-Samudrum proj-
ect has been pending for the last twenty
years with the Centre. That has not been
cleared. Why is the Centre taking such an
attitude to not to clear the Sethu-Samudrum
project? When there is war, this project is of
help not only to Tamil Nadu but to the whole
nation, So, this Sethu-Samudrum project
has to be cleared.

Another thing is the East-Coast Road.
When | was the Minister for Highways, | was
pressing uponthe Centre to clear this project
which costs Rs.150 crores. This is also a
very important project. This project covers a
distance of about 850 kilometres from Ma-
dras to Cap Comorin. This is a very impor-
tant project and it has to be cleared.

Our Finance Minister has to be praised
for the Budget, he has to be appreciated, he
has to be congratulated for having given a
farmers’ Budget, a skilful and a balancing
Budget. Thank you.

[ Translation)

SHRI CHANDULAL CHANDRAKAR
(Drug): Mr. Deputy Speaker, Sir, first of all |
would like to say that keeping in mind the
problems being faced by the farmers and
rural areas requisite relief has been provided
in the budget which has been presented this
time by Shri Narayan Dutt Tiwari. During the
last 40 years, it is probably fog the first time
that special atiention has been given to
farmers and poor people living in far-flung
areas. For this, | congratulate our hon. Min-
ister and the Prime Minister. As far as it has
been possible, efiorts have been made to

provide faciliities to them. Though problems
are many but there are two main problems
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which our country is facing to-day. One is of
rising prices and the second of poverty ac-
companied by unemployment. Both these
problems cannot be solved by making
speeches or by taking ad-hoc steps. For this
we will have to make in-depth study to find
out as to how these can be solved. Today is
an age of specialisation in the world as well
as in India. Unless there is a specialist in
every field, things do not move forward.
Whether it is production of végetables,
whether it Is brick making or checking pollu-
tion, etc. There is a need of specialists in
every field.The necessities which existed
earlier have- changed after forty years.
Therefore, it is necessary to give more atten-
tion towards establishing more universities
and research centres in India to suit our
requirements. Students which come out
from colleges today get no employment.
They get only academic and bookish knowl-
edge whereas there should be professional
studies. That is why after completion qf stud-
ies upto B.A., M.A, level, they seek the post
of a driver, a conductor or a peon. Studies
take a long time to complete. Therefore it is
all right upto the Higher Secondary stage but
thereafter there is a need for specialisation.
Forthis, we may have to open Institutes. But
today, it has become a rule these days that
after higher secondary everybody wants to
join a college for graduation.

Attention is not being paid towards the
farmers who produce grains in the country.
Forthem, a University of Horticulture should
be opened. They should be provided with
degrees. Thus, universities for 7 to 8 sub-
jects should be opened. Forestry comes
next. Many people want to plant trees but
they do not know the types of trees which
should be planted. To study allthese things,
a University of Forestry should be estab-
lished. Similarly a University of Veternary is
needed t0o. When the people find oo other
avenues, they become veterinary doctors.
There is no dearth of cattle-wealth in our
country. Ploughing of land and many other
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jobs are done with the help of the cattle.
Protection of the cattle is equally important
as the protection of men. Therefore, a Uni-
versity of Veterinary should be opened
which can produce capable doctors. There
are many more similar things like house-
building. We see that 20 per cent students in
German Universities study architecture
which is the most important field. The prob-
lem of constructing houses in our country is
very critical. According to the available fig-
ures, there is a shortage of 4 crore houses
but actually the shortage is much more.
Therefore we should also open a University
of Architecture o acquire this knowledge.

‘Many people will say that Architecture is

taught as a subject at many places. Eventhe

- workof making bricks should be entrusted to

specialists. See the plight of the workers
engaged in manufacturing bricks. | know
that their condition is not better than that of
bonded labourers. | know that from my con-
stituency, from Uttar Pradesh the people go
to distant places for this work. So a Univer-

~ sity of Architecture should also be estab-

lished. Training in manufacturing better
quality bricks should be imparted. Similarly,
there is a need to make cheap and. strong
houses. It is necessary that training centres
for fabricating cheap and strong houses
should be established in every district. At
those places which are very hot, there
should be heat Tesisting houses and in the
cold regions there should be cold resisting

“houses. Nowadays, many literate boys

remain unemployed and are in search of
employment but they do not get it. There are
many obstacles in the way &f establishing
industries. They become Managers there
but they do not possess any knowledge of
management. Therefore, | want there
should be a University of Management. At

~ present there are only two to four such

universities in Bombay and Baroda but this

~ will not solve the problem. There are about
- 500 districts in our country. Every district

needs it. There should be an Institution of

- Management, a University of Management
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. where training should be imparted. Where it

should be taught how small scale industries
can be set up and what type of management
should be there in industries. Whetheritis a
small scale industry or it is a medium scale
industry, management training is needed in
boththe sectors. At present there are univer-
sities where only degrees are important.
History ‘is taught there. Art subjects are
taught there. The boys when they come out
from there, do not get employment. Today
the need is that they should get employment
after completing education, they should be
employed in one or the other occupation,
they should be trained as good Managers.

In our area all our crops depend on
irrigation. Everybody wants that irrigation
tacilities should be provided in his area.
Without irrigation facilities crops do not
grow. Whatever efforts you may make, irri-
gation facilities cannot be provided in more
than 50 per cent land in our country. It may
be possible in case of Punjab or Haryana.
Therefore we should not depend on rains
only. As such, training should be imparted in
this connection also. For this, such universi-
ties should be opened where training for
growing rain-fed crops should be given.
Nowadays, mere issuing degrees is not
enough. Degreesin commerce or arts do not
ensure employment. It would be better if
universities are opened for particular sub-

" jects. The Government should pay. more

attention towards agriculture. Our Govern-
ment has done much useful work in this field.
176 districts have specially been selected
for. growing more grains and rice so that
more paddy can be grown. Although our
Government has formulated a plan and set
out a target for increasing foodgrain produc-
tion by 17.5 crore after the current five year
plan but it can't be achieved simply by say-
ing. It requires a review of different aspects
of agriculture throughout the country. Al-
though our Finance Minister is very wise but
still I request and suggest that an Agriculture
Commission. should be appointed as early
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as possible. Although in 1928-29 the Royal
Agriculture Commission had been ap-
pointed in this country but now its recom-
mendations have become out of date in view
of the circumstances of today. Hence there
has been a demand for appointmenting an
Agricultural Price Commission in the country
but | request that let there be an Agriculture
Commission to enable us to find out the
ways and means for developing our agricul-
‘ture and villages and for increasing agricul-
tural production. This is very essential.

- According to thé Agriculture Depart-
ment Agriculture Science Centres have
been opened at many places while their
objective was to open an Agriculture Sci-
ence Centre in every district. But as | know
wherever these centres have been set up,
there are neither agricultural experts nor
scientists. Whatever is done it is done super-
ficially. | want that an Agricultural Centre is

set up in every district where services of.

scientists and Agricultural Experts be made
available so that our farmers are able to
learn as to how production can be increased
and progress can be achieved.

It is requested that the date of present-
ing the Budget in the House should be
changed. We have been demanding it since
long. The reason for not changing it is still
unknown. The budget is presented on 28th
or 29th of February which ismot only contrary
to the circumstances of this country but also
harmful. It might have some utility for the
Britishers as they used to function in their
own interests according to the system of
England but it is quite contrary and harmful
toourinterests. |, therefore, requestthis date
should be changed, Although the Hon.

" Prime Minister had appointed the L.K. Jha

Committee to advice in this matter and after
taking into account all the circumstances the
Committee came to the cenclusion that the
budget of this country should be presented
either on 1stJanuary oron 1stJuly but | want
that it should be presented either in Septem-
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ber or in October.The reason for this is that
during this period the overall position of the
whole country becomes quite clear about
the volume of rain fall, quantity of production,
the possibilities of the coming harvest, the
quantity of water available in rivers and rive-
lets, irrigational requirements, availability
and non-availability of drinking water, the
number of relief works required to be under-
taken and the amount of money available for
the same. Keeping in view all these facts
provisions can be made in the budget. What
isthe use of such a budget which is prepared
without knowing all the above mentioned
facts. | know that your officers will certainly
put obstructions in this regard but a firm
determination is required for it. Viewing from
the practical point of view it becomes neces-
sary to present the budget in September or
inOctober. This is awellknown fact that after
having approved the budget the funds are
made available to the States by 15-20 April
and then these funds are not properly util-
ised and remain lying unutilised in every
district as rains start from 15-20 June.

As has been pointed out by Members,
who have spocken before me in the Houss,
the level of water in wells and tubewells atall
places have gone down. It is mainly because
that much sand, mud and stones have accu-
mulated in our rivers and even after havinga
smallvolume of rain the rivers start overflow-
ing and the entire water flows into the ocean
and becomes useless for us. | request the
Central Government to set up a Dredger
Corporation to solve this problem. Undoubt-
edly, it is a very costly and difficult work but
by organising it we can save the relief assis- j{
tance amounting to 3-6 thousand crores of
rupees, which we have to provide to the J
people every year. As there are Central
Dredger Corporations for the main rivers of -
the country like the Ganga, the Yamuna, the
Brahamputra, etc., similarly separafe
Dredger Corporations should be set up in
every State to remove sand, etc., from small
rivers. Unless, the sand and other matter is
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not removed from the rivers, we will have to
go on facing the menace of flood and
drought every year. |, therefore, request the
hon. Minster of Finance to set up immedi-
ately a Dredger Corporation in the country.
Some funds should be allocated for this
purpecse so that the Dredger Corporation is
able to do its work accordingly. This will
ensure required supply of water both for
drinking and irrigation purposes, as all the
tubewells will start working.

Our hon.Finance Minister has been a
Chief Minister of a State and he knows that
housing prablem in our country is very seri-
ous and we are in need of houses. But we
find that fertile agricultural land is being

utilised for setting up various coloniss. On
the one hand, the area of agricultural land is
going on decreasing and on the other the
population is going on increasing, Hence it is
very necessary that colonies should be al-
lowed to be built on such land which is barren
and uncultivable. Keeping in view the speed
with which our population is going on in-
creasing, the remaining cultivable land will
be utilised for housing and we willbe left with
no cultivable land at all. Hence in every
district there should be one or two satellite
towns on 200,400 and 600 acres of land
where all facilities like roads, electricity, atc.
should be provided. Besides, training
centras should be set up there for imparting
technical educationto the youths of today so
thatthey are able to start their own work after
receiving this training. For this purpose all
facilities should be provided to them so that
they are able to set up their own factories
there itself instead of migrating to cities.

Mr. Deputy Speaker, Sir, | want to con-
clude in alittie while. At present the condition
of enviornment in thecountry is not so bad
butsoonthe same situationas is prevalentin
foreign countries, will have to be faced in our
country also due tothe population explosion.
In foreign countries, river-water, the land
and the air have become polluted. Some-
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thing, therefore, be done well in time so that
our country has not to face such a situation.
The Department for prevention of poilution
does not pay any heed towards our com-
plaints. The condition of water in river in
foreign countries is suchthat eventhe legs of
animals become forstbitten when they pass
by the side of rivers due to accumulation of
much acid in their waters. Hence to save the
country from such a state there is a need o
work speedily to bring about an improve-
ment in the Environment.

Mr. Deputy Speaker, Sir, in lhé end, |
would like to sayto the hon. Finance Minister
that there is shortage of electricity and en-

*ergy. There is much cattle-wealth in our

country andits dung canbe usedfordifferent
purposes. So the people in rural areas
should be provided incentives and all the
requisite facilities for setting up gobar gas
plants. Some financial assistance should be
extended to them for this purpose. [ want to
teli you that manure is far better than even
urea for increasing agricultural production.
In forests, trees are being cut for using the
wood as fuel. if some relief for using gobar
gas is provided to the villagers then there
would be less cutting of trees. The poor
make their both ends meet with great hard-
ships. We can save our electricity and pre-
vent deforestation if we give some incen-
tives for using gobar gas and for launching
suchprogrammes which are based on gobar
gas.

Mr. Deputy Speaker, Sir, Icon¢lude and
thank you very much.

[English ]

SHRI M.R. SAIKIA (Nowgong):
Mr.Deputy Speaker Sir, | rise to make some
observations on the General Budget. Last
year, the Finance Minister promised in the
House to contain the limit of deficiencies
within the limits but this has been achieved
by reckless increase of administered prices
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[Sh. M.R. Saikia]
.o‘l petrol, edible oils, sugar, steel, efc.

13.59 hrs.
[SHRI SOMNATH RATH in the Chair

As aresult of this, what we have seenin
the last three months is that price index has
been increased by 10 per cent. This year
also our Finance Minister has shown a deficit
of Rs. 7484 crores. This deficit, the increase
of administered prices will definitely give
more favour to the inflationary forces. In the
next year, the price index may go upto 20
percent. In the Budget, the Finance Minister
has introduced soma measures to provide
marginal relief to the weaker sections of the
people but this marginal relief will definitely
be wiped out by increase in prices. The
marginal relief provided in the budget would
become needless by higher rate of inflation.

Then,where is the marginal relief?

14.00 hrs.

Secondly, the most distressing feature
inthe Budget is that it does not indicate any
measure to accelerate the growth of our
economy. Widening of the deficit Budget is
largely due to increased expenditure on the
non-developmental schemes, particularly
Defence, interest payment, subsidies and
salaries. Nearly eighty-five per cent of the
increased expenditure is in respect of non-
developmental schemes, interes* payment,
subsidy etc. A huge armount of expenditure
hasto be incurred to mest the cost of-admini-
stration. The burden of deficit financing is
because of non-developmental expenditure
and increase in administered prices and that
will definitely lead to higher rate of inflation.
Therefore, the question arises whether the
economy with such a high rate of inflation
can absorbthe heavy doses of deficitfinanc-
ing. Moreover, the deficit financing togsther
with concessions given in excise duty on a
number of items would lead to expand the
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aggregate demand in our economy. As a
result of this, there would be all round price
rises and that is what is going to happei'i',!
Such price rise will lead to fresh wage "
‘mand and that would inflate industrial prod-
ucts. All these things taken together will
upset the cost estimates of our development
programmes. Therefore , | urge upon the
hon. Minister to take some concrete steps,
definite steps to arrest the price rise. &

In this connection, | would like to sug-".(
gest that some concrete measures should
be taken to expand the base of revenue.
Fromthe side of the Government also, some
steps should be taken to reduce the burden
on our Budget by arresting the increased
expenditure on salaries, and allowances
from borrowed money. Further, steps should
be taken to improve the efficiency of the
public sector. : b

One of the most important thing that|
would like to menticn in this connection is
that steps should be taken to recover the
farm loans. Side by side, steps should be
taken to change the quality and pattern of
farm loans, otherwise the banks in the coun-
try may face a serious situation at the time of
exgcuting the agricultural credit program-
mes.

Thirdly, inflationary pressures are of
great concem, as far as the balance of
payment is concerned. We have witnessed
unprecedented drought in major parts of the
country, and unprecedented floods in some
other parts of the country. These have
caused a heavy strain on our balance of
payment. Moreover, what do we find today?
According to the estimates of the World
Bank, the overseas loans of this country are
Rs.33000 crores, but the Government of
India estimates put it at Rs. 23000 crores.
The average debt liability of every Indian is
more than Rs.1500 and this is morethanthe
annual income of most of the Indians today.
Quit of the total earnings that we get from
foreign exchange, minimum 25 per cent
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goes for interest payment. Thus, what do
you find today? The whole country is on the
verge of being trapped in the foreign debt,
overseas debt. Therefore, some positive
steps should be taken in this regard. | would
like to suggest some of the steps.

Although the Finance Minister has indi-
cated some provisions for a rapid and sus-
tained growth of export and additional im-
ports, the question is, how much it would be
possible to follow them unless you improve
the quality and efficiency of the industrial
products. At the present moment our prod-
ucts are facing fine competition. Unless you
improve the quality of the product, unless
you improve the efficiency of our products,
how would it be possible to face the compe-
tition in the international market? Therefore,
some steps should be taken in this direction.
if we really want to have a rapid and sus-
tained growth of export and additional im-
port, then we must take steps to improve the
quality and efficiency of the industrial prod-
ucts. Sir, in this connection, | would lke to
say that the Government should take some
steps, not by raising the price of petroleur
but by some other method to reduce the
consumption of petroleum in both, Public
sector as well as private sector. Unless you
reduce the rate of consumption of petro-
leum, the balance of payment will be over-
burdened because we have 10 import huge
quantity of crude oil from the foreign coun-
tries. So, you have to reduce its consump-
tion.

| would suggest that steps should be
taken and funds should be alloted for the
exploltation of our own resources so that we
can reduce the burden on India’s balance of

payment.

Our Finance Minister and mos! of my

colleagues from the other side praised the
Budget saying i as a ‘popular’ Budget inthe
sense that k has provided some reliets to the
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poorer sections of the society. Somebody
has said k as a ‘socialist Budget' a ‘Wellare
Budget'. But what have we been experienc-
ing? During the last 40 years, in every year’s
Budget there are some provisions to give
relief to the weaker sections of the society.
But the question is whether those reliefs are
reaching the peopie? | am sorry to mention
that the Finance Minister has aiso failed to
indicate any measure which is proposed %
be taken to ensure that these benefits will go
1o these people for whom they are meant.
Therefore, though apparently it is people’s
Budget, the question is, who will enjoy those
benefits? What do we find in the case of anti-
poverty schemes which are going on in the
rural aress, spending thousands and thou-
sand of crores of rupees? The real benefits
have gone to whom? Who has been bene-
fited by it? | would say, not the rea! people
and not the weaker sections of the society.
Always these benelits are enjoyed by the
middieman. Therefore, in this Budget we
expecied that certain measures must be
introduced by the Finance Minster which will
ensure that such benefis would reach the
ooor people. But in the Budget we find no
such indication.

Lastly, Sir, | would ke 10 say that ¥ there
is a rise in prices the whole year round, then
to my mind there is no point in having an
annual Budget. ¥ the price rises from day-to-
day, the price changes from day-to-day at
the cost of the consumers, then what is the
meaning of having an Annual Budget. We
want 10 frame a Budget keeping in view the
interests of the people. But whether the
Budget has served the interests of the
people or not? | think it has not served the
interest of the peopie at all. Therefore, to my
mind there is no meaning of having an
Annual Budget, uniess we can take some
concrele measures 10 maintain the price
rise. But in the Budget there is no mention
about the solution of the problem of price
nse, batance of payment and of defick fi-
nancing.
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[Sh. M.R. Sakia)
With these few words | conclude my

speech.

14.10 hrs.

[English}
BUSINESS ADVISORY COMMITTEE

Fiftieth Report

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS (SHRIMATI SHEILA DIKSHIT): | beg

r———

14.10 1/2 hrs.

GENERAL BUDGET-1988-89-GENERAL
DISCUSSION CONTD.

[Engksh)

SHRI LAKSHMAN MALLICK
(Jagatsinghpur) : (a) | rise to support the
General Budget forthe year 1988-89. This is
a most popular Budget. This is a rural ori-
ented Budget.

| think the Union Finance Minister of
presenting the timely Budget to restructure
the anti-poverty plans to elevate the rural
farming people of the country. This Budget
indicates the Union Government's polttical
and economic polices for uplifting the rural
people. The Budgetis for helping the starved
and drought wrecked villages with the com-
bination of subsidies and growth oriented
incentives. In this Budget there is a massive
increase in the plan outlay for Agricutture.
Subsidies on food and fertilizers were up by
20 per cent. The interest on crop loan has
been reduced. Goods required to Agricul-
ture ke electric motors, machinery for horti-
culture, poultry and been keeping have been
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made cheaper. Excise duty on pesticides
has been reduced from 105 per cent to 70
per cent. Govemment have also made a cut
in Excise Duty from 40 percqntto 15 percent
on cold storage components. Reliefs to
Food processing and packaging industries
have also been ensured. The Government
have rightly given incentives for the manu-
factured products by the Registered co-
operative in villages areas.

| thank the Finance Minister for an-
nouncing the package programme specially
meant for rural people. So he has given more
weightage for the village people. Steps re-
garding exemption in excise duty for Khadi
and Village Boards for making Jam, Jelly
and Pickles need appreciation.

| would appreciate the Finance Minister

for introducing projects like Jaladhara
Schemes for spreading ownership of
pumpsets in drought affected areas. The
Kutir Jyoti Scheme has been introduced for
giving lights. He has also allocated a sepa-
rate fund for Rs. 100 croras for rural housing

programme.

The Government have also chosen
simultaneously to appease the middie class
people who are living in the urban areas, at
the same time keeping the bulk of his pres-
ents for the people who are living in the rural
areas or for a specified depressed popula-
tion such s Scheduled Castes and Sched-
uled Tribes.

There will be no increase in taxes, In-

- centives for savings will go up. NREP,

RLEGP and IRDP programmes are: ex-
pected to be more stronger because of in-
creased allocations in the Budget.

The Finance Minister had taken con-
scious steps for wooing the rural poor, al-
though he Kad raised the outlay on anti-
poverty programme. He has ‘announced
only marginally a plant to sink 1 million wells
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for the exclusive use of Harijans and Tribals.

Thesetting tpofScI;odubd Castesand

Scheduled Tribes Corporation at the na-
tional level is & welcoOmu step. it ie maant for

Harijans and Adivasis. You might be know-
ing that already Scheduled Castes and
Scheduled Tribes Corporations are func-
tioning now in some States. Due to want of
funds, they are not functioning property. |
urge upon the Finance Minister to instruct
the State Governments for improving the
functioning of the Scheduled Castes and
Scheduled Tribes Corporations.Group in-
surance for artisans, school teachers and
milk producer is a good step.

In agricultural sactor more acsistance to
small and marginal farmers and infroduction
of crop’insurance schemes are anticipated.
The Government has already included inthe
plan rural based technology mission on
water, oil, seed, immunization, literacy and
telecommunications. This is a very good
eftontonthe part of the government. Housing
schemes and particularly Indira Awas
Yojana will benelit the people in housing
schemes due to this Budget.

| consider this budget to be the softest
budget in the last ten years. This budget will
fulfil the aspirations of the Father of the
National, Mahatma Gandhi, that unless the
rural community in this country is not
elevated, the country will not progress. The
present budget is certainly a good news to
most of the people. By this Budget, the effect
of price rise has been neutralized somewhat
by excise and other reliefs.

| am happy that governmen: has taken
radical stand to switch over to agricultural
sector from industry and responded to the
call of rural people. | will urge the govem-
ment 1o see that schemes are properly and
timely implemented and officers not properly
implementing schemes are taken to task.
The Reports and findings of Comptrolier and
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Auditor General in mis-utilisation and irregu-
lar expenditure should be followed with
immediate action. Unnecessary expendi-
ture in office establishment shoiid be re-
duced. Thera showid be co-ordination of the
departmental schemes in every sector.
Responsibility must be fixed against those
who misuse the objectives of the budget and
as a whole anybody who is deterimental in
implementing schemes and promote corpo-
ration should be dealt with strictly. | will
appeal to the government to see that no

price rise and corruption takes place.

| would like to say a word about my
State, Orissa, as well as my constituency.
There is no proper development of Paradip
Port. Paradip Port is one of the 10 major
ports inthe country. k has been neglected. k
needs to develop and modemise. ltis regret-
table that adequate fund provision has not
been made for development of Paradip Port.
Asthe economy of the State largely depends
on this Port, the government should take
necessary steps for the expansion and
development of the Port. Fishing harbour
and oil refining facilities and ship building
yard should be set up at Paradip. Provision
should be made to implement these proj-
ects, and cn-going projects. | urge upon the
Finance Minister to see that all on. going
projects which have aiready been started
should be completed on time.

There was a proposal to set up an
integrated stee! plant at Paradip. The loca-
tion was subsequently shifted to DaRari. But
the steel plant has not been set up at that
place. In order 1o provide additional employ-
ment to the unemploysd youths, it is neces-
sary that the Steel plant should be set up at
Daitari very soon. Thank you.

[ Transtation)
SHRI GANGA RAM ( Firozabad) : Mr.

Chairman, S, | hereby welcome and sup-
port the Budget for the year 1988-89 pre-
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[Shri Ganga Ram]

sented by the hon. Finance Minister to the
Supreme Legislative Body of this country i.e.
this House. The best way in which the
human and moral value have been incorpo-
rated in this Budget is highly commendable.
This is farmers and labourers oriented.
Budget. Whatever has been done by the
~ hon. Finance Minister through this Budget
for big, small and marginal farmers, agricul-
tural and landless labourers, poor weavers,
minorities and for those downtrodden who
have been exploited for centuries is an suc-
cessful attempt to give a practical shape to
the ideas of Rashtrapita Mahatma Gandbhi,
the seviorofthe poor Smt. Indira Gandhiand

young and popular Prime Minister Shri Rajiv

* Gandhi, who is fully dedicated to the cause
of humble and afflicted persons. The hon.
Finance Minister deserves congratulations
for presenting a balanced Budget. At the
present rates of taxation a gross revenue of
41,985 crore is likely to be earned and after
taking into account the expenses o be in-
curred, a deficit of Rs. 8,120 crores will be
left. The new taxes which have been im-
posed are within limits and Ithink the follow-
ing couplet of Shri Anwar Mirzapuri is rale-
vant in this context:

“Phool kutch is tarah tor ai Baghban;

Shakh hilne na paye, na Aawaz ho,

Varna Gulshan mein raunak na phir
Aaeygi,

Dil gar har kali ka Dahal jayega.”

Mr. Chairman, Sir, the hon. Finance
Minister has plucked the flowers in such a
way that there has been neither any move-
ment nor any sound in the branch with the
result that the heart of every bud is cheerful.
This Budgset is a symbol of innovative and
sound thinking of the Hon. Prime Minister
and an indicator of the socialistic ideclogy of

our socialist hon. Finance Minister.
: Sir, there are 555 lakh agricultural
labourers in this country and out of them
182.5 lakhs belong to Scheduled Castes
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vide housing facilities to the small or mar-
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and 71.7 lakhs belong to Scheduled Tribes.
These agricultural labourers are unorg
sed and live in villages. A commendable
provision has been in this Budget to imp
their pitiable condition. | wish to suggestthat
a provision should be made to give Rs. 50

per month as unemployment allowancetoat
least one person of each family of this class,
The process of giving an unemploym
allowance to other bonafide families should
be started with this small scheme. As faras
| know there is a provision in England
Sweden for giving unemployment 2 &
ance. In Sweden this allowance is almost

equal to the salary of an employed person.
The hon. Finance Minister may please look"
into my above suggestions just on experi
mental basis. | must say that the poor in this
country are living with this hope that;

s il

d

Raat Bhale Lambi ho lekin nishchit
kabhi subah aayegi, 14
Jarata sabhi tirohit hongi nai chetna
lahrayegi” g

Sir, there is a provision for KUTIR
JYOT! and JALDHARA schemes on page9
of Budget Speech. This is a new innovation, -
new thinking and a new assumption whichis -
highly commendable. Some persons have
said out side that under the KUTIR JYOT|
scheme _there is a proposal to give one
electric bulbin every hut and the hut madeof
grass will catch fire. This is being said by the
Members belonging to the Opposition. ltisa
pity that as and when our party, our Prime
Minister or the Finance Minister wantstodo -
something for the welfare of public that is
usually criticized by the Opposition parties.
But | would like to tell you that the schemes
of KUTIR JYOTI and JAL DHARA have
created a new enthusiasm among the
weaker sections in rural areas. A new pro- ‘.;
gramme is being started by HUDCO to pro-

ginal farmers whose monthly income is be-
low Rs. seven hundred. This amount will be
advanced on 7 per cent interest and willbe
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 recoverable in 22 years. Along with this |

would like to tell the hon. Finance Minister

- that the work which is being done under the

INDIRA AWAS YOJANA in the country is
highly laudable. More funds should be made
available for this scheme because this
scheme is being praised everywhera. The
poor people are getting shelter under this
scheme, therefore,more funds should be
allocated for this scheme.

In comparison to last year, in this
Budget more money has been allocated for

. the coordinated plan and the Special Com- -

ponent Plan. Inthis Budget an amount of Rs.
180 crore has been earmarked for Sched-
uled Castes and Rs. 185 crores for Sched-
uled Tribes. | would like to urge the hon.
Finance Minister to increase this money a
little more. The amount for Scheduled
Castes may be increased to Rs. 200 crore
because there are 15 crore Scheduled
Castes in India while the number of Sched-
uled Tribes is 7.5 crores. When the popula-
tion of Scheduled Caste is just double then

- that of Scheduled Tribes, the amount allo-

cated for this Special Coordinated Plan

should be increased to some extent,

| would also like to point out that the
Government does allot the money but that is
notbeing utilised properly. An amount of Rs.

- 125 crore was allotted in the last year's

Budget also but only 13 or 14 per cent of that
amount was spent and the rest was trans-
ferred to the General Budget. Whenever any

_plan is formulated and funds are allocated

forthe welfare of the poor, it must be ensured
that the funds are properly utilised, lts moni-
toring is also necessary.

| want to congratulate the hon. Finance
Minister for providing Rs. 50 crore for setting
up a Corporation at the National lavel for the
development of Scheduled Castes and

k- Scheduled Tribes as he had done in Uttar

Pradesh during Chief Ministership. | think
that this amount of Rs. 50 crore is not suffi-
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cient for the population of 25 crores. |, there-
fore, request you to increase this amount to
Rs. 100 crores.-| understand that this will
ensure their better development.

Sir, | would also like to say that the
policies of the Government are formulated
by us in this House but those policies are
implemented by the Government staff and
officers. Sometimes we cast aspersions on
the. No special relief has been provided to
the Government employees in this Budget.
The standard deduction hasbeen increased
from ten thousand to twelve thousand. | want
totell you by citing an example thatthe salary
of a Secretary of the Government of India is
rupees eight thousand per month but after
Income-tax deductions he only gets a salary
equal to that of a Section Officer. In several
countries, the Government employees have
been exempted from payment of Income-
tax. | urge upon the Government to increase
the standard dedication from Rs. 12 thou-
sand to Rs. 15 thousand because a large
portion of their salary is deducted as Income-
Tax. The Government employees are the

~ only tax payers in this country whose income

tax is deducted at source and they have
nothing to hide. The other people who are
millionaires and billionaires, hide a large
portion of their incomes and make money is
black markets. This requires a serious
consideration. : '

In the end, | would like to talk about my
own constituency. The Government had
prepared a Dacoit affected Region Develop-
ment Scheme for the Chambal Valley with
the assistance of E.E.C. But unfortunately
the work is being dons at a very slow speed.
Severai bridges have been sanctioned but
have not been constructed so far. It might
have been better if some more money had
been allocated for this plan. | have many a
times requested the Indian Government as
well as the State Government to declare the

. rural area of Agra as a backward area but

nothing has beendone inthis regard. | would
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[Shri Ganga Ram) that, they are criticising I, sayingthatthere is
like to urgethatwhen forthe protectionof the  nothing in this budget. | do not think there is

anvimnment and the Taj, all industries of
Agra have been closed than the Govem-
ment of india should give its special attention
towards the industrial development of this
area by declaring this area as a backward
area.

While congratulating the hon. Finance

Minister once again for presenting a good
Budget. | would like to quote a few lines of

Rangi:

*Sabko Bhojan, wasan aur Aawas Do
Naitkta ko tum apna vishwash do,
Pankh uge Hain abli aman ke panchhi

Uske ume ko aseem aakash do.”

Our party, our Government, our Fi-
nance Minister and our Prime Minister are
going forward to achieve this very end and |
hope that they will go on marchingto achieve
our targets by presenting such people’s
Budget.

[57/'
SHRIMATI BASAVARAJESWARI

(Bellary) : Mr. Chairman, Sir, | welcome the
Budget for the year 1988-89. While welcom-
ing the Budget, | would like to give a few
suggestions.

Sir, this Budget for 1988-89 is a pro-
farmer, pro-poor, pro-middie clase, pro-
each and every one, and pro-all sections of
the society. It is a realistic budget wherein
the Finance Minister has taken lot of interest
t0 help all sections of the society. | thought
that hon. Members from the Oppostion
would certainly give constructive sugges-
tions as 10 how best we can implement these
schemes, how best we can see that the
benefits reach the poorest among the poor,
and how best these schemes can give bene-
fits fo the needy people. But instead of doing

anything to oppose this budget. Therelore,
stifl they can make up their mind not to
criticise it. But anyhow, because they are
sitting in the Opposition, they want to criticise
it. -

| welcome so many new schemes which
have been introduced in this budget, such as
JAL DHARA , KUTIR JYOTI, KISAN VIKAS
PATRAS, etc. This budget mainly projects
the incentives and concessions which have
been extended to the farmers. | thank the
hon. Finance Minister, on behalf of the farm-
ing communtity as a whole and also as a
representative of the Bhartiya Krishak
Samaj, for all the concessions which have
been extended to the farmers. But still more
has to be done to see that the farmers’
problems are sorted out.

The farmer community as a whole is
agitating throughout the country. They are
asking for a remunerative price. They are
saying that all their interest burden should be
removed in toto. They are saying that
uninterrupted power should be supplied 1o
their pump sets at a reduced tariff, etc. So i
would have been more advisable if he had
considerad these points also. The whole
concept today is that the cost ol produciion
should be reduced because i we want 10
give aremunerative price to the farmer when
the cost of production goes up, the con-
sumer will definitely get attected. in order o
ensure that the consumer gets the com-
modities at a reasonable price, we have 10
make up our mind to see that the cost of
cultivation is reduced to the maximum pos-
sible extent. To reduce the cos* of production
or the cost of cultivation, we have to exiend
80 may concessions-aparn from what all we
have given-such as, we have to remove the
excise duty on agricukural implements, we
have to reduce the excise duty on tractors
and tyres. Many people can say that traciors
aro used only by big farmers. That is not the
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concept because even the small farmer
requires a tractor to proper his land for the
next crop-if the farmer wants to grow two
crops or three crops in ayear, then he should
be in a position to prepare the land for the
crops. For this, even a small farmer requires
a tractor to prepare the land. Such being the
case, we must also see that excise duty on
tyres, tractors, etc. is removed so that the
cost of cultivation comes down.

Sir, you have not spent much on re-
search for this sector. We have not given
much importance for agricultural research.
Sir, since we have not gone much head way
in agricultural production, we could not
achieve the desired targets. During the last
three years, thought, our targets were to
increase the production and reach a mark of
170 million tonnes, we could not produce
more than 150 million tonnes. The produc-
tion rate has not increased. There are so
many difficulties faced by the farmers. We
have not looked in their problems. They.are
supplied with adulterated seeds, adulter-
ated pesticides and adulterated fertilisers.
Wae have read in the newspapers about this.
ltis something shocking to know thatthere is
no germination taking place in vast acres of
land because of bad seeds supplied by the
N.S.C what can farmers do? How can they
increase their production? When we com-
pare the costof production of foodgrains with
that of foreign countries, the cost of produc-
tionof rise, wheat and also sugarcane is high
in our country. We have not been able to
increase the production also. These points
should be kept in mind and we must try our
best and see that our scierists go ahead
with their programme and see that the cost of
cultivation comes down and the production
of foodgrains increases. If these two things
are kept in mind and research is conducted
and the farmers are educated on that, | think
the country can produce sutficient quantities
of foodgrains which can be made available
to the common people at reasonable prices.
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Sir, take for example steel production in
our country. The production cost is high
compared toits costinforeign countries. The
energy consumgption is high for the produc-
tion of steel and the cost of other inputs is
also high. That is why the price of steel is
high. What can we do for this? We have to
consider ways and means to reduce the
production cost. ¥ you don't reduce the pro-
duction cost, it will be very difficult to com-
pete with other countries in the world mar-
kets. Unless and until the cost of production
is brought down, we cannot increase the
production of foodgrains. Therefore, Sir,
necessary research should be made in agri-
culture so that the farmers may be advised
properly and they increase their production.

Sir, regarding the small scale indus-
tries, | think in the Budget proposals they are
going to have a separate bank. It will be a
subsidiary bank under |.D.B.I Sir, a number
of small industries started by small people in
the rural areas have now become sick. inthe
case of cement, many small units with a
capacity of 20 TPD or 50 TPD or 100 TPD
were set up. The technology which has been
given to them by the Cement Corporation of
India was not suitable from the point of view
of cost benefit. The cost of the inputs and
other raw materials is high. They cannot
compete wilh the bigger units. It is very
difficult for them to compete with the big
units, because excise duty is there and other
concessions and incentives are not there.
Unless and until incentives and concessions
are given to the small units which have been
set up at the remote comers where raw
material is available for the industry, they will
not be able to run their small units viably.

Sir, lunderstandthat the Governmentis
going to withdraw the concessions and in-
centives given to the small industries by
issuing orders. | would request the Govem-
ment notto send the orders to this effect and
continue the incentives and concessions.
Such being the case, | think many more
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smafl industries are on the verge of becom-
ing sick and they will create more and more
unemployment in the rural areas. | hope that
the Minister will look into it.

Another thing is , more and more prob-
lems are coming up after we have con-
structed a dam. Wheraver there is a flow
imigation, most of the land due to use of
excess water or due to unauthorised cultiva-
tion is becoming salinated. Acres and acres
of land are being converted into salinated
land which cannot be reclaimed for years
together. It is a very bad case because
unless and until we have a proper manage-
ment towards using of water, we are losing
the fertility of the land. God has given such
fertile land to our country. Our lands are very
much suitable to grow and kind of crop. But
we are loosing on the other hand by giving
excess water without having proper man-
agement of water and the lands are becom-
ing salinated. That thing has to be looked
into.

Sir, we have considered drought and
fiood as natural calamities. There is one
more calamity which has come up very re-
cently. | have been seeing in Raichur, | think
two months back a main canal had a breach.
it was breached to a maximum extent and it
could not be repaired for months together.
All the tarmers who are inthat area, i.e. more
than 5 10 6 lakh acres of land have been
badly affected because they could not get a
drop of water. How are we going to solve this
problem? This also has to be considered as
a havoc and the farmers will be put into
inconvenience because they could not re-
pay the lones which they have borrowed
from the banks. Unless and until they pay
back the laons, they won't get the loans for
the second crop. So, thathastobetreated as
a natural calamity and further loans should
be extended to the farmers who have been
sflected by the breach. If the major breach
is repaired within 5-10 days, | can under-
stand, but if it is going to be repaired within
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two or three months, [ think & is & set back ©0
the farmers and this has to be looked into.

Sir, during all these days we have
planned here and there, but to me there is
not enough of a comprehensive plan for the
natural resources which are availabie in this
country. What are the natural resources?
They are water, land and then mineral
wealth Can we explore them first as a
whole? As a whole we have not explored
them because a lot of land is still wasted, a
lotof land is there uncultivated, there is much
water which we can use. We have not ex-
plored fully the flow irrigation or the lift irriga-
tion or the ground water or the natural re-
sources like mineral wealth, land and water
should be explored first, and then we cango
to others. By doing this, we will be creating a
lot of employmentin the rural areas. Notonly
that, We are proud that God has given so
much wealth for us that we should try to
utilise water which is avilable and also the
mineral wealth, and wherever we cannot do
anything, | think at least we can grow some
plants where we can have some greenery in
our fields. Such things should be given
importance at the time of formulating the
next plan. This we have to look into. Other-
wise, | think we will not be doing justice in
three natural sector.

Regarding labour management, | think
| have to welcome the suggestions made by
the hon. Minister because the labour have
been asked to participate in the manage-
ment and they have been given all facilities.
That is how the industrial production has
increased in spite of severe drought in our
country. The industrial growth has increased
because we have very good labour relations
in our country.They are working very well.
The labour are under the impression, and
they have decided that they have to grow
along with the plant. Whenever the plant
grows, they will also grow. With that kind of
outiook, | think the labour in our country are
working very swell, there Is good coopera-
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tion and incentives are given lke bonus,
provident fund etc. allthese things have ben
looked after by the Government and the very
recent development is their participation in
the management aiso. | hope that it will boost
further production of our industrial set up.

Last but not the least, Sir, is that regard-
ing the anti-poverty programme, much has
been given forthe anti-poverty programmes.
| think we welcome that. But while imple-
menting it, we have been seeing a lot of
corruption that is taking place at various
levels. We have to some how try to see how
best we can avoid such misgivings. | think,
there should be proper monitoring wherever
these. programmes are going to be imple-
mented further. When we are spending huge
amount on this anti-poverty programme, we
have 10 see how best these programmes
would benefit the needy persons. Otherwise
whatever we spend, at present, would be a
waste. Something has to be seriously
thought over and we should come with a
better proposal than what we have been
doing.

We have said much about the rural
sanitation. | am glad that the hon. Minister
has realised the importance of rural environ-
ment. The moment we enter the village, we
see the place is very much poliuted. | need
not explain. The reasons are weli-known.
But after 40 years of independence, do we
wantto witness the same environment in the
villages? | don't think it is advisable, if any
foreigner comes to village and sees the
village lite and we would be ashamed the
way women are looked after. In the Budget
itself, instead of saying sanitation, we can
straight away say that we are going to con-
struct so many latrines in each villages. That
would solve the problem and | think, women-
folk as‘a whole will welcome the Budget.
While replying to the debate, | think, the hon.
Minister will say that we are going to con-
struct s0 many latrines in the entire rural
areas.
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There is a great demand of steel in this
country. By 2000 AD we will be requiring so
much of steel. for setting up of Vijayanagar
plant you have to look into at the time of 8th
Plan. in the 7th Pian, we couid not include i.
Because there is allot of demand, there is a
lot of mineral wealth and good iron ore at
Hospet area, | do request that at the time of
formulation of 8th Plan, we should try to
consider setting up of Vijayanagar piant at
Hospet.

Last point is, regarding thermal power in
Karnataka, you know the growth of industry
and the production has little bit come down
because of energy constraint, throughout
the country. During the Eighth Plan, much
emphass should be given for starting of
more and more thermal power stations.
Otherwise the entire growth will come down
because of energy constraint. Therefore, |
request that one super thermal plant of 1,000
mega walt should be set up in Hospet, in my
area so that Kamataka which is mosty
dependent on the hydel power, willcome out
of this power crisis.

Withthese words, | thanks you for giving
me the time.

[ Transtation)

SHRI RAM NARAIN SINGH ( Bhiwani)
Mr. Chairman, Sir, it has been said that
under this General Budget presented for the
financial year 1988-89 a relief has been
provided to every saction of the sociely. fwe
look at this Budget cursorily then R appears
that it is a weicome one but when we look at
it closely we find that a deficit of Rs. 4784
crore has been left which will give rise to
infiation and the pries of different commodi-
ties will increase and i will directly affect the
poor. The Government should have brought
down this deficit. In addition to R, k is impers-
tive 10 check the growing wastefull expendi-
ture which is being incurred by the Govern-
ment Departments and which is giving rise 10
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the non-plan expenditure. While not going
into details, | would like to point out that last
year even white-washing of M.Ps’ flats was
banned through a circular saying that the
country had witnessed severe drought and
there was no need of white-washing but on
the other hand, an expenditure of Rs. 89
lakhs was incurred for decorating the flats of
Ministers and the Air India , a Government

Undertaking has incurred an expenditure of

Rs. 50 lakhs on printing of calenders and
diaries. Recently there has been a discus-
sion regarding the Scooters India Ltd. in this
House. It is being handed over to Bajaj
Saheb on a consideration of Rs. 30 crores
only whereas its cost works outto be Rs. 200
croras. We could render some relief to the
poor by cunailing wasteful expenditure. A
poor man requiring 4 loaves can only sustain
his life on one loaf but cannot be satisfied. |
may explain the position of farmers. Before
partition of the country Punjab used to be
from Rawalpindi to Gurgaon. They used to
have land, 2 bullocks and agricuttural instru-
ments and their produce for 12 months.
government need not had to auctionthem for
recovery of loan. | remember when Pt.
Jawahar Lal Nehru was to address a huge
gathering at Rohtak during the election
campaign in 1937 being held under Govern-
ment of India Act of 1935, President of
Rohtak Congress and a great freedom
fighter Pt. Shriram Sharma asked him to
criticise policies of Sir Chhotu Ram other-
wise congress will lose its existence be-
cause his party and policy is proving benefi-
cial to the farmers. Panditji mentioned in his
speech that although he has asked by P1.
Shri Ram Sharma to criticise the policies of
Sir Chhottu Ram but he would support his
policies. Panditji further said that there was
only one difference in their approach, in our
opinion we want 10 achieve independence
first and thereafter help the farmers and
labourers but Sir Chhotu Ram gives prefer-
ence to the welfare of poor farmers and
labourers than independence. Therefore Pt.
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Nehru had also approved his view. Let the
law of British period be passed so that cattle,
land and foodgrains of the farmers may bol
be auctioned for the recovery of loans Third
point | would like to highlight Is that the
farmer who provided foodgrains to our coun-
try has only one business that is farming.
Farming should be declared- an industry so
that farmers may also get facilities of indus-
try. t would not only improve the condition of
the farmers byt over all economic condition
of villages will also improve. Eighty percent
population of our country lives in villages
having direct link with farmers. For example
scheduled caste, tribals, backward classes,
craftsmen and small shopkeepers of village
all are directly linked with farmers. There-
fore, i condition of ‘farmers is improved,
condition of other village people would also
improve. If you want improvement in the
condition of villagers you will have to declare
agriculture as an industry.

My further point is that all the rivers of
India should be harnassed by constructing
dams over them so that electricity could be
produced and canals could be dug. The
reason for the Punjab and Haryana being
more prosperous is the supply of electricty
and water from the Bhakhara dam which
was built at the instance of Pt. Jawahar Lal
Nehru. Thein dam is being constructed in
Punjab very slowly for the last ten years. if

' you get it completed soon, the Kashmir,

Haryana and Rajasthan will be benefited
and there will be no shortage of electricity.
Thereafter Government need not help the
farmers or agricultural labour in villages.
They will become self-sufficient.

Some of our colleagues say that the
farmers have become wealthy but | have
never found them so though | have made
frequent visits to each of the district in the
Punjab & Haryana in connection with my
service. | noticed there that sons of a few
farmers have gone 10 the America or Can-
ada and few others have acquired top posts
inthe military like Colonel or General. So, no
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farmer has be come wealthy because of

farming.

Some of my friends say that there are
big as will as small farmers. But now farmers
have land in the tune of 2 to 18 acres only. K
some one has land more than 18 acres then
his case may be pending in the court of law
for adjudication under Land Caelling Act and
he would lose his land as soon as court
verdict is receivea.

My fifth point is for the employment
opportunities in the rural areas. At present
20 percent population living in urban areas
have acquired 80 per cent costs leaving 20
per cent posts for our 80 per cent population
living in rural areas. | demand that Govern-
ment should amend the constitution and
reserve 80% posts for rural areas and that
would include Scheduled Castes/Tribes and
backward cldsses. This would improve their
condition. The rural people who look wealthy
at present are not so due to the farming but
because of their fathers holding the posts of
General, LLA.S. |.P.S Otherwise common
rural folk having insufficient education can't
get employment Life of a class IV servant is
better than a farmer having 15 or 18 acres of
land. Therefore, | would like to submit that
posts should be reserved for rural people for
the improvement of their lot.

My sixthy point is on the remunerative
price of wheat which is rupees 172 per
quintal at present though Government have
topay atleast rupees 250 per quintal if wheat
1s to be purchased from abroad. While a
farmer has to sell his wheat in one month at
the rate of rupees 172 per quintal the price of
wheat jumps to Rs. 200, 225, 250 or 300 per
quintal inthe remaining eleven months of the
year. Therefore, a farmer gets only rupees
172 per quintalthough rate of wheat may rise
upto rupees 300 per quintal in remaining
eleven months. If a farmer gets Rs.300 per
quintals he will bacome prosperous. What
objection have you gotinit. The rate of wheat
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remains Rs. 172 per quintal for one month
only and # is sold at much higher rate in the
remaining months. i is sheer injustice to the
farmers. it must be stopped.
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My seventh point is related to the acqui-
sition of farmer’s land by D.D.A There are
360 villages around Delhi. | am taking about
the period when Delhi was having a popula-
tion of 5 lakhs 50 years before but population
of Delhi has now gone up to 8 millions
resulting in the sky rocketing prices of land.

Government acquires the land of farm-
ers paying them nominal rate of rupees 5.1
or 12 peryard while the farmer may get much
higher price of their land viz more than Rs.
1000/ per yard if the same is sold privately.
What is the harm i a farmer also becomes
millionaire and sets up a factory. if other
persons can establish a factory why not a
farmer. The D.D.A. allots land in Delhi
D.D.A. takes half of the profit if an allotiee
selis the land while profit should go to the
farmer because D.D.A. had taken develop-
ment charges initially. So, it is nothing but
high handedness on the part of the Govern-
ment. Iif you remove this injustice, only then
you could assist farmers in the true sense of
the term. Farmers don't get compensation i
their crops are destroyed as a result of flood,
drought and hailstorms. Though compensa-
tion for destruction of crops would be in
billions of rupee but they don't get any thing
even for ploughing, irrigation and hard.
labour. Therefore, farmers always face in-
justice and indiscrimination everywhere and
in every manner.

Now the hon. Minister has proposed to
decrease interest rate by 1 1/2% for farmers
which is negligible. Can it be called relief? If
interest rate reduced to 6 to 9 per cent from
present 12 par cent only the one could te’m
it as relief. There should be afixed n aximum
hmit of loan also for the faimers line ndustr-
alists to be drawn from the banas
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Suppose a farmer has 5 acres of land
and he needs a loan of Rs. 50,000/- he
should be authorised to draw the amount of
rupees 50 thousands. The farmer should br
provided with pass -book in which entry
should be made to this effect. Otherwise,
now -a -day he has to pay 1010 25 per cent
commission of the total amount to the bank
employees while taking loan. If you provide
a pass-book to the farmer menticning the
maximum limit of his drawing right, he will
have not to pay any commission whenever
he draws the money.

15.00 hrs.

My eighth point relates to irrecoverable
loans given to farmers. As Prof. Ranga has
alo demanded earlier, the farmers may be
exempted from repayment of their loans to
some extent as debt of Rs. 4720/- crores has
been written off in case of industrialists. In
Haryana, the Chief Minister, Shri Davilal had
written-off some outstanding loans about
which false propaganda was made. When
the loans of big people can be waived, why
not in case of farmers? | am not suggesting
that outstanding loans worth Rs. 1 lakh
should be waived, but those farmers who
have less than Rs. 10 thousands or Rs. 20
thousand as loans, some amount of it should
be waived. Alongwith it, if they have no
source of income, then also their loans
should be written-off. The farmers should be
made to realise that Government is commit-
ted to their weltare and it will extend all
assistance to them. The Government would
say that the price of a bag of fertikser has
been reduced by Rs. 9. This reduction does
not make difference to the farmer. On ac-
count of these reasons, | am saying that this
Budget is not good for the farmers. As itis all
the hon. Members of this House sympathise
withthe farmers. But it is regretful that inspite
of this, their basic problems have not been
solved. Ifthe Government approves of these
two points, the farmers will never ask for
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subsidies. Whatever subsidies are given,
they are pocketed by the middlemen. You
should pay attention in this direction aiso.
When farmer has to get a loan of Rs. 10
thousand he has to offer his land as security.
When an industrialist owning 10 factories,
wants a loan, he t0o has to offer a security
but it affects him little because he has to
mortgage only one of his factories. On the
other hand, the farmer is ruined. Hence,
Government should pay attention to the
particular problems of the farmers. Along-
with it, it should be ensured that the entire
amount of subsidies reach them. f dams are
constructed on all rivers of oureountry, there
will be no difficulty in supplying power and
water to the farmers and they will not make
any demands in this regard.

Secondly, | want to submit that urban
property is increasing by leaps and bounds
and it is necessary to put a ceiling on it. if this
is not done the poor people will go poorer
and the rich will go richer.

Now | would like to mention one or two
problems relating to Haryana. The SYL
canal diverts the water of Punjab towards
Haryana. This scheme was to cost Rs. 45
crores. initially. But now it has escalated to
Rs. 366 crores. The hon. Minister of Water
Resources has informed me in writing that it
will be completed by 31st March. Similarly I
the aqueduet on Sirsa river is completed in
this one year, it will benefit the farmers of
Haryana by Rs. 100 crores. The Thein dam
when completed, will also benefit the farm-
ers greatly. A Government agency is install-
ing athermal power plant at Yamuna Nagar.
In this case also, if you direct this project, to
be completed at the earliest, it will do a lot of

good.

Now, | want to submit afew points about
consgignment tax. The Chiet Minister of Hary-
ana has met you several times in this con-
necticn a several meetings have been held.
All our factories at Sonepat, Bahadurgarh,
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Faridabad and Gurgaon have their head
offices in Delhi. Neither sales-tax nor in-
come-tax is received from there. As a result,
Haryana is losing Rs. 50 crores. Efforts are
being made to pass the consignment bill for
the past 8 years. But it has not been passed
so far. There are several such issues, which
have not been settled as yet. Apart from that
U.P Kerala and Andhra Pradesh are also
incurring losses on this account. The con-
gress ruled States have no objections in this
regard. Therefore, | want that it should be
reviewed.

With these words, | conclude.
(English)

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE INTHE
MINISTRY OF FINANCE (SHRI
B.K.GADHVI) : Sir, | wish to make a brief
intervention not with a view to score any
debating point but with a view 1o put some of
the things on the record straight.

Sir, | have attentively listened to the
speeches of opposition Members who have
participated as well as Members belonging
to my side. | am surprised to observe a very
basic misunderstanding in the speech given
by the initiator of the discussion Mr. Madhav
Redd. | would touch upon those points. The
main criticism he levelled and which was
later on supported by some of the Members
from the opposite benches was that there is
no direction in the Budget.

AN. HON. MEMBER: That is true.

SHRI B.K. GADHVI: That is not for you
tojudge. | don't know whether they have got
a picture of India before them, | don know
whether they understand the complexion of
the country and | don't know whether they
have got any sense of direction as to what
shouid be called a direction.
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i you look to the entirecountry, then we
all claim from this side as well as from that
side that this country belongs tothe farmers,

«that this country belongs fo the rural popula-
tion and that in the rural areas the need for
giving help is much more imperative and
much more needed. We also talk about the
deprived, the under-privileged and the poor
tribals, etc. i, in the Budget it has been
endeavoured that let there be illumination in
the small huts of Adivasi tribals, is & not a
direction? I, in the Budget it has been en-
deavoured that let there be pumpsaets, letthe
Harijans and the people belonging to sched-
uled caste and scheduled tribe have an
opportunity to get more financial assistance
and if there is an endeavour in the Budget
that besides the existing financial agencies
for house building purpose let the Land
Development Bank also play its role which
covers the whole country, is it not a direc-
tion? I, in the Budget, despite all prices
going up, there is an effort to reduce the
prices of fertilisers, is it not a direction? ¥ in
the Budget there is a direction that essential
commodities should reach to the needy
men, the previous system should be
strengthened and the blackmarketing
should be diminished, is it not a direction?
(Interruptions). | am not on a debating point,
| am not yielding.

That is the very reason why | say that
they don't understand as to what this Budget
aims at because they have got no proper
understanding of the people of this country.
They don't know what is the need of the
people and what are the thrust areas where
the Budget should direct itself.

This Budget has been directed towards
the thrust areas, towards amelioration of the
conditions of those people which is much
more imperative. And it is being done for that
purpose.

You look to the outlays. We all want this
tempo of development in our country. We
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have got to accelerate the tempo of develop-
memt. What is the outlay for that? It is Rs.
28715 crores. Would it not accelerate the
tempo of development in this country?
...(Interruptions)... in the area of develop-
ment, particularly in the basic energy inputs,
look at the figures. Our coal and lignite
production up by 11% than the correspond-
ing period of the last year; our electricity
generation up by 7.6 % our production of
saleable steel 5.9% our cement production
up by 8.1%.

Our earnings on railway traffic are up by
5.4 per cent and our industrial production
has registered a growth of 10.2 per cent
despite the pressure of serve drought onthe
economy of the country. Many hon. Mem-
bers mentioned that agriculture growth and
production has become-a little stagnant.
This budget provides tp accelerate the
growth in agricultural production and agricul-
ture growth. Therefore, there is 40 per cent
more outlay this year in this sector. Soto say
and that too not by people who do not under-
stand economic; but by person who has got
ability and understanding of economics in a
better way - Mr. C Madhav Reddi - that this
budget is directionless is totally unfounded
and there is no basis for making such a
criticism.

Shri Madhav Reddi and other hon.
Members also mentioned about the admini-
stered prices. | think they do not understand
whether the administered price and its rise is
a revenue measure or not. In fact, it is not.
Administered prices sometimes are raised
with a view to contain the losses in the
production of that particular commodity
(Interruptions)

So far as administered prices are con-
cemed let me give you one illustration and
that is about petrol. Do you know when we
hiked the price of petrol then on the other
hand on the same petroleum product what
subsidy we are giving! You were crying also
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about subsidies that the subsidies should
come down butto whom the subsidy goeson
kerosene? For one litre of kerosene the
subsidy is Rs 1.8 paisa. On a LPG gas
cylinderthe subsidy per cylinderis Rs. 43.89
paisa. On these two items alone the subsidy
comes to Rs, 1015 crores. By whom kero-
sene is consumed? I is consumed by the
ordinary and the common man.

(Interruptions)

I you do not understand | cannot help
you. | cannot open a school here. | was also
surprised to listen that when we gave some
excise concessions then they said these
concessions ought not to have been given
because the share of the States would come
down to that extent. The revenue which
would be devolvable to the States would go
down. Concessions in excise were not given
by this motive. If you look to the whole area
of the commodities where the concessions
have been given then you will find that they
are given on the commodities which are
moslly used by the middle class and com-
mon people.

Shri Madhav Reddi also made one
more mistake. That was about our having
got 1.28 per cent surcharge on basic excise.
He said that this will not go to the States. Let
me make it clear that by the imposition of
excise, we are going to get about Rs. 902
crores. This excise would be shared by the
States.

SHRI SAIFUDDIN CHOWDHARY
(Katwa): Surcharge is not shared by the
States.

SHRI B.K.GADHVI: The concession,
which we have given in excise and the
conse- quent loss thereto, would also be
shared by the States.

Another point he raised was that the
States would not be getting their share from
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the Small Savings Certificates, Indira Vikas
Patras and the Kisan Vikas Patras. Let me
make it clear that even on Indira Vikas Pa-
tras, Kisan Vikas Patras and on Small
'Saving,s the States are going to get their
share.

SHRI BASUDEB ACHARIA (Bankura):
How much?

SHRI B.K.GADHVI: As per the Finance
Commission's recommendation-some 75
per cent. You are asking me, 'How much’
You don't understand that very simple thing.
As they used to get in the Small Savings, in

the same pattern, they will be getting. But -

they fail to understand this. What | have to
say is that the concession which we gave in
excise amounts to Rs. 510 crores. The
special excise duty, which we are going to
collect, would br Rs. 749 crores. Thus, the
additional income devolvable to the States
on this front would be Rs. 122 crores more.
But it is better that they studied the whole
thing before leveling any criticism.

Other points would be dealt with in the
final reply. But | do share the concern about
the defict, about the growing expendrture -
what you term as non-plan expenditure- and
also about the revenue receipts and revenue
expenditure. So far as revenue receipts and
revenue expenditure are concerned, | do
feel that this has started since 1979-80. A
deficit has emerged in the revenue account
of the Government. This is certainly a cause
for concern. But the revenus receipts have
grown satisfactorily. | don't wish to say that
they have not grown. But the expenditure
has outpaced. That has 10 be admitted.

Now let us examine what are the areas.
You go in for development. You create an
asset under the Plan. Are you not going to
maintain it? You create a schooi in the vil-
lage. Should you not do it? You create a
hospital. Should you no! run it? Arr defence-
should you not have defence to meet any
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contingency and a threat on our borders?
Therefore, at this place. | would like to say
that it is a misconception to say that all non-
developmental expenditure is bad. In the
area of services, in the area of maintenance,
You have got no option. You have to do it. In
the area of subsidies, | have already spoken
earlier about the subsidies on food, fertilis-
ers, kerosene and LPG. Can you afford not
to give them to the farmers? What is the
contribution of the farmers ? We had
century's severest drought and not a single
man died of starvation. Have you seen be-
fore two years, when there was a drought
around the ahara countries where millions of
people died for want of food? Despite this,
people say that the Indian agriculture, indian
economy depend on the rain. Certainly our
economy is very much predominantly de-
pending upon the rain but have you marked
the feature that this time the industrial growth
1s more than 10 per cent? You go and exam-
ine the figures in the past where it was a
minus of industrial front. Why so? Because
this is the first year where we have got a
conspicuous result 10 witness that the old
proverb saying that the Indian economy is a
gamble in the rain, has not assumed that
much importance as | mentioned, as you
used to assume in the past. Therefore, al-
though 40 per cent of our industry has go a
great relevance in bearing the agricultural
production, our 60 per cent of the industries
inthe newly developed areas, in the modern
area have come up where they can with-
stand rigorous drought and even the vaga-
ries of weather and that is why this industrial
growth has come up. It should be a matter of
pride for all us. it is not a matter of any party
and that is the resilience of our economy.

We are equally concemed in the area of
defici. It is not that we are not concerned but
you show a single developing country with
our democratic sef-up, with a federal struc-
ture like ours, with the view to meet so many
obligations that they could do away with the
deficit budget. None. Because the more you
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develop, the more you have to spend. If you
cannot touch the resources, if you cannot
augment your resources and there is a limit
in augmenting the resources because here,
unfortunately, today what | find and also
yesterday is that the excise concessions are
criticised. The farmers concessions are criti-
cised. How are we going to meet? | invite all
the Opposition Members to give me sugges-
tions as fo how we can control expenditure,
which are the areas where we can put our
economy. Some people suggest here and
there as 20 crores, 30 crores, 50 crores and
so on. That is not goiny to mahe any dent.
What are the areas and what the priorities ?
Letus sittogether and examine the priorities
and you tell us that these are the priorities
which should be taken up first. Can we give
up defence preparedness? Can we give up
education of our country? Can we let down
the industrial sector and our farmers sector?
Can we let down the research and develop-
ment and the space research, our own place
in the intemal areas of research and devel-
opment in Antatica? Can we let these
down? Certainly not. Therefore, Mr. Chair-
man Sir, what | wish to point out is that this
Budget is a great exercise and particularly,
when the economy was under serious strain
and is under serious strain and it is the best
exercise that has been done. If you want to
develop an industry in this country, the
people should have the purchasing power
also. Majority of the people belong to the
farming sector. There may be farmers and
there may be farm labourers. If they do not
have the purchasing: power, then there
could not be adequate indigenous market for
the industry and then there cannot be deve!-
opment and growth of the Industry. The
answer in the economic area lies in the
growth. What we need today is not the pe-
ripheral criticism but concrete suggestions
as to how we can achiave growth in all the
sectors. The answer is the growth, but unfor-
tunately when that is being endeavoured.
you are putting fetters and chains on the
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march of development; you are putting the
barricades and blockades on the road of
development. | know you have not to share
the responsibility, you are simply to criticise.
People have entrusted us with the responsi-
bility of running this nation. You can afford to
do anything, but we cannot afford to do like
that. What you did yesterday we can never
afford to do it.

We have seen some of the Janata Party
members stated that why we talk of 1979-80
only, whey don't we talk of 1977-78 and
1978-79. | would ask them only, without
taking much of your time, Mr. Chairman, to
examine what they got as a legacy after
1976-77. What was the foreign exchange
reserve and what was the foodgrain re-
serve? At that time it has been mustered by
Congress Government and you squandered
that away like a prodigal son. You brought
down the price of sugar to Rs. 2 per kg and
the farmers had to burn away their fields of
sugarcane. Do not 1ake credit for all these
things. With a view to mop up the resources,
you resorted to gold auction, we are not
going 1o resort to thai, as you resorted.

Sir, in the limited are a of expenditure,
what | wish 10 say is that we have tried to
contain the expenditure and we are certainly
confident that as we proved successful last
year, deficit was ccntained, inflation was
contained, this year also we are going 10
contain the deficit. There should not be any
alarm on that account, any misconception
on that account.

| hope that | have cleared some of the
points which the hon. Member, Shri Madhav
Reddy, who is present here, had raised.
Many of his pointer were well mis-conceived
and | think now they would be understood in
the proper perspective. With these words, |
thank you, Mr. Chairman, for permitting me
1o intervene in this debate.
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[Translation)

PROF. NIRMALA KUMAR| SHAKTA-
WAT (Chittorgarh) : Mr. Chairman, Sir, the
hon. Minister has presented the 41st Budget
on the occasion of the 40th annivarsary of
our Independenca. Not only myself, but all

the sections of our society welcome this .

Budget.

The Budget is the reflection of the econ-
omy of a State. The economic situation of a
country is reflected in it. The people of our
country are viewing this Budget with a pleas-
ant surprise. Inspite of giving such a large
number of concessions, it is a balanced
Budget. It appears as if it has been prepared
after much deliberations. It is a yeoman’s
Budget and is village oriented. The taxes
have been levied, luxury items which will
affect the rich. The common man, the ordi-
nary farmer, worker and the scheduled
castes and scheduled tribes will benefit by
this budget.

Sir, | want to submit that the conces-
sions announced in the budget should actu-
ally reach the villages. It should not happen
that the businessman and the black market-
eers not allow these benefits to reach the
rural areas. it is essential to consider the
situation rationally.

| also welcome the concessions given
to the housewives in this Budget. The items
which she i1s concerned with have either
been made free of excise-duty or it has been
reduced. It includes stainless steel utensils,
cooking materials, soaps etc. and by which
you have earned the blessings of all marmed
women. it will not make much difference to
your revenue but by exempting the vermilian
form excise-duty you have delfinitely re-
ceived their blessings. Alongwith &, you
have made the children happy as well by
exempting toys, copy-books and other ma-
terials used for reading and writing from
excise duty. Simitarly, you have granted
concassions in respect of medicines. | wel-
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come all these measures.
The Opposition parties are oppesing

the Budget just for the sake of opposition
because in their hearts, they also welcome
this budget. The main point of their criticism
is the deficit of Rs. 7.1/2 crores in the Budget,
which they think will aggravate infiation. But
it is their misconception, the deficit financing
will not enhance inflation and in order to
ensure that we will have to generate addi-
tional resources. The developing countries
always have deficit financing but additional
resources are mobilised 1o make that up.

Another criticism is in regard to the hike
in postal tariff and in railway fares. | want to
submit that today, postal facilities are avail-
able in every village and the increase is not
much keeping in view of the quantum of
facilities provided and moreover, it will en-
sure a better further. We must all be ready to
sacrifice this much.

Mr. Chairman, Sir, 80 percent of our
population is residing in 5 lakh and 75 thou-
sand villages in our country and their main
occupation is agriculture. | welcome the con-
cession gven to this sector. Concessions
have been granted in respect of fertiliser,
pesticides and three new experiments have
been done. | welcome these three projacts
the names of which are ‘Gramin Awas , Kutir
Jyoti' and Jal Dhara. In this connection, one
question which comes in my mind is that how
will the Kutir Jyoti’ project be materialised in
those villages where power is in short supply
or same is not available at all. 40 per cent of
our villages fall under this category. | hail
from Rajasthan and the Electricity Board in
this State is running at a loss. Electricity is
available only for 2 or 3hours. The famine hit
people are not able to draw water from the
wells due lo the non-availability of power and
under such circumstances, | am afraid that
our project may remain on paper only. | order
to meet such an eventuality, we shall chak
out a plan at the outset. 3 to 4 per cent of our
power requirements are being met by the
Atomic Power Plants. When the raw materi-
als required for atomic power like thorium,
uranium elc. are available here then why is
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the Govemnment not considering the installa-
tion of additional atomic plants.

| would also like to submit that atomic
plants similar to one set up at Kalpakkam
with indigenous technique should be set up
in other parts of the country. It takes 8-9
years in setting up an atomic plant. The
Govemment should make endeavoursto set
up more and more thermal power plants,
particularly in the.backward areas like Ra-
jasthan so that the schemes like ‘Kutir Jyoti’
and ‘Jal Dhara’ could be implement'ed.
There has been a 40 per centincrease inthe
allocation for power and irrigation. It is,
therefore, necessary that special attention
should be paid towards small irrigation
schemes and anicut schemes in irrigation.
They should be implemented under
N.RE.P.and LR.D.P.

Since the hon. Minister belongs to hill
areas, he has given some facilities to those
areas. The desert should also be treated at
par with the hill areas. These areas can
develop like the Arab countries once petro-
leum is found in that region, for which ex-
ploratory work has already been taken up by
the Government. The Government should
conduct more and more explorations for
finding petrol in the desert areas of Rajast-
han.

Drinking water is the most acute prob-
lem in Rajasthan. Even after 40 years of
independence there are certain villages in
Rajasthan where drinking water is not avail-
able. Hon. Prime Minister was kind enough
to sanction Rs. 25 crores forthis purpose last
year. But this amount was as good as a drop
inthe ocean. It will serve little purpose for the
areas having no water |, therefore, request
him to make additional provisions for this
purpose and supply high pressure rngs to
Rajasthan free of cost. High Pressure rigs
are most @ssential in Rajasthan without
which water cannot be pumped out and
people will continue to remain thirsty . Pres-
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ently 36,252 villages comprising a popula-
tion 3.7 crores and about 3.6 crores cattle
have been affected by famine. The Govern-
ment proposas to provide Rs. 137 crores for
the year 1988-89. But | request that a provi-
sion of 216 crores should be made so that
people affected by famine could be saved.
Lastyear, the Government had sanctioned S
lakh metric tonnes of Wheat free of cost for
Rajasthan with a view to save the people
who have been suffering from drought for
last 4 consecutive years. But this time no
wheat has been supplied to Rajasthan. As a
result of this, pecple do not get nutritious
food. They have been suffering from night
blindness for want of vitamin ‘A’ and cannot
see during night. If they are not given nutri-
tious food, more and more people will turn
blind. As such arrangements should be
made to supply foodgrains to the people of
Rajasthan so that they may get nutritious
food. Drought and floods have become a
sort of permanent feature. The problem has
been aggravating in spite of incessant reme-
dia! measures. | would like to request the
Governmentto find out a permanent solution
to this problem. We must identify the main
reason behindthe drought. The mainreason
of this problem is that the forests are being
denudated indiscriminately. It is estimated
that in our country forests cover 15 per cent
of the land surtace. Rut according to an
astrologer only 10 per cent land has been
covered by forests and in Rajasthanitis only
2 per cent.

Wecanmake progress only whenthese
forests are protected. Today there are 1554
dams in our country. Though we have been
benefited by major dams, vast forest areas
have been submerged and large areas of
land have gone waste. It has reduced pro-
duction. |, therefore, reiterate that the Gov-
ernment should look into the small irrigation
schemes like the Gambhari Canal, Bari

*Yojana and the Devbas Yojna lying pending

with them. Priority should be accorded to
wngation under draught relief work. The
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construction work on Indira Gandhi canal

has been lingering on for the last so many

years for want of adequate funds. this canal
will proveto be the Ganga of the desert areas
in Rajasthan and will be useful like the river
Ganga. | request that more funds may be
provided so that the construction work on
this project may be completed early.

We lind that our industrial activities
have been confined to big cities only and it is
the main reason of rising un-employment in
the country. |'would like to sungest that
industries should be set up on a Jdecentral-
ised basis in the backward districts by de-
claring them as industrially backward dis-
tricts.

15.41 hrs.

[SHRI VAKKOM PURUSHOTHAMAN in
the Chair

Rajasthan in very rich in mineral re-
sources. But no attention has ever been paid
towards it. There are large deposits of lime
stone in the Chittorgarh region. But cement
industry has not made the require progress.
This industry should be encouraged. Zinc is
also available in plenty in Rajasthan. the
Govemment had given its approval for set-
ting up Zinc Smelter Plant at Agucha in
Chittorgarh district, but no work has yetbeen
started onthis scheme. | urge upon the hon.
Minister to expedite this work. Besides, huge
quantity of rock phosphate is available in
Rajasthan. It is useful for production of fertil-
iser. But no attention has been paid towards
it. Chittorgarh can be best place for setting
up a rock phosphate based plant. It is be-
cause this place is being connected by a
broad gauge line and surface water is also
available there.

Financing through borrowing has been
weakening our economy. 17 per cent of our
total revenue is being spent on payment of
interest. Presently our country owes loans to

the extent of Rs. 1,05,267 crores which
includes foreign loans comprising 22 per
cent. According to World bank Report india
occupies 4th position among 96 deblor
countries. india comes after Brazil, Mexico,
Korea in this group. Our non-plan expendi-
ture goes on increasing due o rise in these
loans. We invest 74 per cent of our revenue
on non-productive items which include de-
fence, payment of interest and giving sub-
sidy on food and fertiliser. If this situation
continues 1o prevail, we will have 1o pay as
much amount towards interest as the
amount of investment in 1992-93. As has
been said by the Planning Commission, the
Government met half of its expenses out of
its own resources during Fifth Five Year
Plan, but all the investments during the
Seventh Plan Period had to be made by the
Government through loans. I this situation
continues, our economy will deteriorate fur-
ther. R should, therefore, be our effort to
reduce the loans to the minimum. We should
increase our export. Besides, most of our
Public Undertakings and private factories
are running at loss. Allthe private companies
have become si k. f the cause of the loss is
due to the mal-functioning of the manage-
ment, the managing board shoukd be
changed immediately in order to solve the
problem of deficit financing. | am of the view
that duetothe parallel economy being run by
the black money our economy is deteriorat-
ing. The Government have made a lot of
efforts to dig out black money and issued a
number of Vikas Patras. But we have to
concentrate on the root caurses of black
money and find out as to how it is being
created. Our economy cannot improve unti
and unless the parallel economy of the black
money is curbed. | do not want to go into'the
statistical details. | would only fike to submi
that the Govermment should control black
money in the first instance and then contro
inflation. If it fails to effect control over infla:
tion, a situation similar to one once prevailec
in Israel and West Germany may arise
Therefore action has to be taken keeping al
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these aspects in view.

The population of our country is 15 per
cent of the total World population and our
income is 1.5 per cent of the world income.
We will have to prepare our schemes and
control our economy. Keeping in view the
intemational figures and the map of the
entire world. The Government has taken
some welcome steps in this direction. It will
definitely improve our economy.

With these words, | support the Budget
proposals presented in the House.

SHRI UMAKANTA  MISHRA
(Mirzapur): Mr. Chairman, Sir, | am citing a
very old principle on political economics
which is applicable even to-day. While nar-
rating about the ideal ‘Suryavansh' in his
epic ‘the Raghuvansh’, the great poet Kali-
das wrote:

Prajanam Ev Bhrityatyartham tabhyo
balimgrihit, -

Sahasraguna mutshrashtum adavse hi
rasm ravi.

it means that the king levies taxes on his
subjects for their progress, welfare and pros-
perity. Just as the suntakes away water from
the earth and supplies thousand times of the
same to the earth, similarly the king or the
Government invests ten times of the taxes

that are collected from the people on their

welfare. This principle is equally important
even to-day. Our Government collects reve-
nue in the form of taxes and invests several
times more on the welfare work. Shri
Gadhavi has drawn a true picture of this
situation in this House. We can find that the
Govemment gives crores of rupees in the
form of subsidy on a number of food items,
L.P.G., kerosene etc. and it is their duty to
see the welfare of the people.

Rt is a welcome Budget. When the then
Finance Minister, Sivi Viswanath Pratap
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Singh presented ‘the Budget for the year
1985-86 capltalists like Shri Nani Pakiwala
and capitalist organisations like the FICCI
had praised him a lot, but we had criticised
him in this very House.

[ Translation]

Woe balieved that if any Budget is ac-
claimed by persons like Nani Palkhiwala of
Rightist Capitalist ideology then it cannot be
a budget for the poor people of the country.
But present Budget on the other hand has
been criticised by the same Nani Palkhiwala
in his statement published in the Indian Post
af 9th March, 1988. After going through this
magazine | was very happy because | feel
that if a Budget is criticised by the people
having faith in capitalist ideology then it
means that Budget is definitely good for the
common man. But current Budget is being
widely welcomed by people from all waks of
lite. On my visit to my constituency farmers
told me that price of fertiliser has already
been reduced by Rs. 8.80 per bag. Farmers
had all praise for the concessions an-
nounced in the Budget which were first
hinted by the Hon. Prime Minister Shri Rajiv
Gandhi in the rally of 15 lakh farmers at
Lucknow last month. The Hon. Prime Minis-
ter stated at the rally that Government will
help small, middle and farmers of backward
regions. Reduction in price of fertilisers by
Rs. 8.80 per bag is not a small thing.

[English]
MR. CHAIRMAN: | can give you fen

minutes. You cover your points within ten
minutes.

SHRI UMAKANT MISHRA: You are a
very good Chairman. Please give me 15
minutes.

[ Translation)
The Budget is being weicomed in every
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nook and comer. It has been established
that Government of Shri Rajiv Gandhi is
trying its best fo help the workers and com-
mon man. Now i Is difficult to incite farmers
against Government. | welcome and praise
the current Budget which is formulated to
help farmers, poor and common man.

A few concessions have been given to
rural folk but large allocation has been made
for the rural sector in the Budget. Since
1952-53 rates of direct taxes have been
continuously revised upward but the provi-
sion for rural sector has been diminishing in
the Budget. It is a welcomessign that more
and more funds are being allocated for rural
areas in the Budget for the last two years.

Incentives are being provided to the
agricultural sector. Prices of fertiliser have
been reduced. this is a welcome step. Jald-
hara Programme is also a good programme.
Irrigation facilities will be provided to small
farmers under this programme. | request the
Govemnment to start ‘Haldhara’ or ‘Haldhar'
programme in addition to Jaldhara Pro-
gramme. it will enable such farmers 1o hire
tractors who are not in a position to buy
Tractors of their own, This will prove to be a
boon for small farmers. | hope in the next
Budget Government will start ‘Haldhara' or
‘Haldhar’ or ‘Dharti Tor' or ‘Dharti Pakar'
Programme to enable farmers to take Trac-
tors on hire.

‘Kutir Jyoti' is a nice programme to help
nearly five lakh families in 1aicing therr level
of living in rural areas as they will get light.
Therefore | request the Government to aiso
start ‘Gramin Jyoti' Programme to take elec-
tricity to villages of India. This will also help
unemployed in setting up cottage industries
and solve their problem of unemployment.

Target of digging five lakh wells has
beer set under National Rural Employment
Programme an® Rural landiess Employ-
ment Guarantee Programme. | weicome this
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and also request the Govemment fo provide
machines for rock breaking in the hilly areas.
Five lakh Wells cannot be dug in hilly areas
unless such machines are provided by the
Government. Only when these machines
are made available the success of the pro-
gramme can be ensured and people will be
able to derive full benefits out of it

Government has formulated a scheme
of Rs. 100 crore to provide credi: to people
for construction of houses. This is also wel-
come. But Government is also requested 1o
take note of the repaying capacity of people
of the rural areas because they are very
poor. Therefore Government is requested to
widen the scope of Indira Avas Scheme.
Under Indira Avas Yojna, Govemnment is
requested to provide all possible financial
assistance o the poor living in rural areas for
construction of houses. Even i small
houses, consisting of a room and a veranda
are provided then also poor people will be
benefited. But all this cannot be constructed
with in six thousand rupees. | request the
Government to raise the amount of assis-
tance from Rs. 6,000 to Rs. 8,000 — 10,000
under Indira Avas Yojna it they really want to
help the poor. Then only they will be able to
construct houses of their own. We have no
reservations about it.

Oppositions Member have alleged that
the budget would encourage inflation and
piices would increase further. No devéloped
country of the world — be it Japan, West
Germany or France could check inflation in
time. Our country is vast and our economy is
at developing stage. Development is taking
place rapidly. So there is bound 1o be some
price rise and inflation. But, however, Gov-
ernment should ensure that inflation and
price rise remain under check. The reasons
for inflation and price rise are increase in
non-plan expenditurs. Besides this, corrup-
tion, hoarding and smuggling are also re-
sponsible for generation of black money
which should be reduced to the minimum. ln
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addition to this, stern measures need be
taken to control black money which has
taken the shape of paraliel economy. | hope
Govemnment will take concrete steps to
control it.

According to the report of Reserve
Bank, as Nirmalaji has pointed out, there are
problems in securing and repayment of
loans. The Government is taking measures
in this respect. | would suggest that Govern-
ment should push up exports and curtail
imports. Government should reduce its non--
plan expenditure and resort to economy in
administration expenditure also.

Both Hon. Prime Minister and the hon.
Minister of Finance have stressed the need
take such measures. | want to draw the
attention of the Government towards a seri-
ous problem. Number of educated unem-
ployed is rising at an alarming rate. Govern-
ment is requested to formulate schemes to
reduce unemployment among educated
people of various disciplines viz L.T.l. Engr
neer, Diploma holders, Doctors, B.Ed., B.T,
High school degree holders and B.As. Chan-
drakarji has also stressed the need to check
unemployment which is taking serious turn,
Govemment is requested to formulate
schemes to create jobs for these educated

unemployed.

In backward regions industrialisation ts
necessary together with development of
agriculture in rural areas for improving the
living standards through generation of jobs
in rural areas. Government is requested 10
encourage industrialisation in backward
regions of Eastern Uttar Pradesh, Bihar and
Madhya Pradesh — like Jabalpur, Reeva
and Sama where there are no industries.
Shiviaman Committee has stressed the
need o declare big districts, development
blocks and sub-divisions as backward for
promoting industrialisation. Mirzapur is a
very big district. Coal and electricity are
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available in abundanog in 300 kilometre
southern region of the district. So industries
can easily be set up there. The people are
deserting: Mirzapur and the surrounding
areas. In view of this, industries should be
set up around Mirzapur district. Similarly
industries should also be set up around
Bhadoi. On the same lines large’ scale,
medium scale and small scale industries
should be set up around backward regions.
Industrialisation is necessary together with
development of agriculture for solving the
problems of inflation. unemployment and

poventy.

With these words, | welcome and sup-
port the Budget.

[English)
16.00 hrs.

SHRIA. CHARLES (Trivandrum): Sir, |
stand to support the budget for the year
1988-89. This budget has to be viewed from
the background of the great natural calami-
ties such as drought and floods that this
country had to face during the last year. The
nation was facing one of the unprecedented
droughts and in spite of that the growth rate
in all the sectors have been comparatively
encouraging and the people in the rural
areas did not bear the brunt of the calamity.
This was achieved with better economic
performance and management and with a
careful storing of sufficient buffer stocks of
the foodgrains for distribution all over the
country through the Public Distribution sys-
tem.

Sir, this is one of the most popular
budgets presented by any Government
during the last 40 years since independence
benefiting all sections of the people of this
country. Every segment of the community
will be benefited but the re-generation of
rural economy and providing employment
opportunity to the weaker sections is the
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main thrust of this budget. Farmers who
-have been affected by the unprecedented
drought and flood will be relieved, to a large
extent by the loans they can get at a lower
rate of interest and the pumpsets on loans at
nominal cost. There is a reduction of 7 172%
of cost in the fertilisers which will lower the
costof agriculture production and will also.go
a iong way in stepping up agricultural pro-
duction. Several lakhs of homeless can now
aspire to have a home of their home by
avalling the loan facility at a very nominal
rate of interest. Every attempt has been
made in this budget to arrest the spiralling
price of essential commodities which will
certainly relieve the burden of the poor
housewives.

Sir, the Finance Minister has also given
a categorical assurance that all steps will be
taken to ensure that the benefits due to
reduction in the prices of essential articles
including the textiles, life-saving medicines
etc will be passed on to the real consumer.
This is a very positive step and nobody will
dispute that the concessions announced
make good sense and it shows theintelligent
way of stepping up of production and helping
the small farmers who have been afflicted by
several years of drought and fioods. This
goes counter to the negative approach of the
some of the non-Congress () Governments
such as Haryana where several crores of
rupees were written off for petty pofitical
interest without achieving any positive re-
sults.

Sir, some of the friends on the Opposi-
tion have criticised this budget as anti-
people, anti-working class and that this will
benefit only the rich farmers. | would only ™
appeal to those members to go through the
budget proposals, study them carefully and
understand the number of measures pro-
posed for the re-orientation of rural economy
and the measures to help farmers affected
on account of drought, especially the Co-
operative Credit system, programme for
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electrification and single point light system,
programme called ‘Jaldhara’, setting up of
National Housing Bank, housing finance,
measures for promotion of employment
opportunities in the decentralised sector and
the like. ‘

Sir, when the Govemment is striving
hard to save our rural people from the on-
slaught of the natural calamities and to give
them hope of a better future, what is the role
of the Opposition? Has not the Opposition in
this country to play a constructive role? Are
the ‘bandhs’ and disruption of normal life and
destruction of the parflamentary system in
the_country the only programmes in their
manifesto? Are they not answerable to the
people at large? Sir, what has been happen-
ing in this House during the last one year
may not have any parallel in the parliamen-
tary system of Government anywhere in the
worid. | would request the Government to
look into the conduct of the Opposition in the
House for the last one year so that you will
know how much of the valuable time of this
House was wasted and the resulting loss of
money caused to the Nation. Sir, there is a
saying that “when Rome was buming, Nero
was fiddiing". That is what is happening in
somae parts of our country with the blessings
of the non-Congress-l Govermnments in
those States and | must say that it does not
give credit to anybody, not to speak of pastia-
mentary democracy. In Kerala, they have
damaged the Central Govemnment estab-
lishments and the public property. The loyal
workers who tried to attend the office were
prevented and they stoned the buses. |
would appeal to the Government to arrange
for an assessment of the damage caused 1
the life and property all over the country asa
result of ‘bandh’. They have no concem
about the country, they have no concem
about the poor people and they have no
concem about the life and aspirations of the
poor peaple.

Sir, in this connection, | may add that |
am not here 10 say that the whole economic
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picture of this country is rosy, and that the
present budget has soived all the problems

for eternity. There are lot of problems. But |
would remind the hon. Members of this

House the great saying of Gandhiji. Gandhiji
said: " want to wipe out every tear from every
eye". Ourtaskisfar ahead andwe have togo
miles and miles and we have to wipe the
tears of every common man, every ordinary
man in the rural area and every man who is
striving hard to lift himself up above the
poverty line.

While supporting the Budget | would
draw the attention of the hon. Minister to one
or two aspects which are not being fully, in
my opinion, covered by the Budget. One is
the handloom sector. In the Budget speech
R is said that the handloom sector promdes
employméntto abaut 10 million weavers and
others. This important sector has been al-
fected by high prices of cotton and other
yams. There is a proposal to increase the
subsidy of Janata cloth from Rs. 2 per
square metre o Rs. 2.75 per square metre.
This is welcome, but what is happening in
this sector is, whatever concession or what-
ever assistancs is given, it never goes to the
real worker. This is being eaten away by the
middiemen. In Kerala there are thousands of
societies. They have bogus names as work-
ors in their lists, and whatever is gventothe
workers as rebate or concession is taken

away by the middlemen. So, ! would urge _

upon the Government for a proper verifica-
tion of the looms and to find out the real
workers. Whatever assistance is given
should be monitored and whatever assis-
tance is given should reach the ordinary
worker.

Another area is the fishing sector. The
traditional fisheries sector is an allied sector
of agriculture. About 10 million people are
engaged in this sector. This is one of the
weakest sections of this country, who often
had 10 fight against the vagaries of nature
and the unusual natural calamities.
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There are a lot of problem affecting the
traditionial fishermen of this country..In an
Unstarred Question No. 2662 tabled by me,
| asked whether the Govemment are aware
that Out Board Motor (O.B.M.) above 10
H.P. is required by traditional fishermen.
Unfortunately the answer given by the
Commerce Ministry Is: “Government have
no definite information about use of Out
Board Motors above 10 H.P. by traditional
fishermen.” The Government should know
that thousands of such Out Board Motors are
being used by the fishermen in fishing all
over the country. in answer to another Sup-
plementary, the Minister stated: “Out Board
Motors above 10 H.P. are not being manu-
factured in the country in the organised
sactor.” This shows that whataver require-
ment is there, it has to be met by the impon
of 0.B.M., but the licence for import is given
to lange export houses. As a result, the real,
poor traditional fisherman has 1o pay two
times or sometimes three times of the total
cost of these engines to the intermediaries.
This is a very bad position and while answer-
ing, it is said that “a few schemes for manu-
facture of Out Board Motors above 10 H.P.
are at different stages of implementation.”
So, | would plead that the real traditional
fishermen may be allowed the right to impon
such Out Board Motors because that is the
only way to help them from their present

| also have a few suggestions. | request
the Minister to consider them favourably
because the budget is totally silent about the
plight of fishermen. The following are my
suggestions:-

(1) 100% exemption of import duty
for diesel driven Outboard Mo-
torinboard Motor (OBMIBM)
required for traditional fisheries
sector shouid be given.

(2) Grant of 67% subsidy on the .
import Value of Diesel driven!
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Outboard Motor/inboard Motor
in preference to the existing rate
of 50% subsidy to all times of
OBM/IBM should be given.

(3) Inclusion of items “Outboard
Motor above 10 HP® and Inboard
Motor under OGL in Appendix —

6 of Import Export Policy and
their import canalised through
State Government agencies for
Fisheries Developments for dis-

_ tribution to traditional fishermen.

(4) 100% exemption of excise duty
allowed on Nylon Filament Yarn
for manutacture/repair of fishing
nets.

if these requirements are fulfilled, |
hope the poor traditional fishermen who are
facing a lot of problems can strive hard and
face the challenges of the organised sector
in fishing. There are also some of the prob-
lems like shortage of kerosine for the out-
ward engine. | hope, these problems will be
taken care of.

With these words, | once again support
the Budget and | hope this will regenerate
the economy of this country and give a better
future for the downtrodden millions of this
country.

MR. CHAIRMAN: Shri B.B. Ramaiah.
The entire time allotted to your Party has
been taken by your friend. But still | give you
S minutes. Please be very brief.

SHRI B.B. RAMAIAH (Eluru): Thank
you, Mr. Chairman for giving me time to give
expression ol my thought on the Budget.
Almost all the sessions look like Budget
Session because for every session, they are
coming with supplementary demands, even
up to Rs. 5,000 crores. For the last three
years, the deficit financing is increasing year
by year and it has crossed over Rs. 8000
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crores. Second thing is, before the Budget,
you have already increased the prices of
steel, coal and petrol and postal, telegraph
and telephone charges and railway fares.

The main point on which | want to stress
i, in the public sector, we are investing more
than Rs. 80,000 crores but the return on that
is not up to the mark. That is why, our
financial position is getting day by day dete-
riorated. Look at the Budget deficit which is
more than Rs.: 8120 crores. The interest on
the borrowings is Rs. 14,100 crores and the
salaries are going up year afteryear at a very
fast rate, and the Defence Budget go up to
Rs. 13,000 crores. We are aiso going for
market borrowing, for Rs. 7,000 crores and
external assistance is Rs. 3734 crores.
Small savings come to Rs. 1150 crores,
Special deposits come to Rs. 4325 crores
and the provident funds are Rs. 1,000
crores. That shows our entire planning de-
pends on the outside rather than on the
actual revenues which we are getting,
namely through income-tax of Rs. 3680
crores, corporation tax of Rs. 4099 crores,
customs of Rs. 15,626 and the excise duty of
Rs. 18.172: Out of this, you will see, it is not
the direct tax that makes more for the
country's revenue but it is the excise duty
that makes more important. That shows the
importance wé have to give for the industrial
development and productivity. if you give
more productivity and opportunity 1o invest
more money in the industrial aspects, proba-
bly the revenue will go up much faster in all
the goods that you produce. The excise duty,
sales tax and the income-tax also will in-
crease only when you start with more pro-
ductionand also i would lead to employment
potential increase and goods availability in
the market goes up. The blackmarketing wil
come down, once goods goes o the market
more and more. So, this is one of the impor-
tant aspects which | would ke to stress that
the hon. Minister to take care and see that
faster industrialisation should go. When
countries like Korea and Taiwan with very
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[Sh. BB. Ramnlaﬂ] involve the private sector aiso but, so far we
little resources and manpower are able to  have not been able to involve the private
produce so much goods and exportevenup  sector sufficiently which should be done to

toRs. 45,000 crores, in spite of allthe efforts,
our entire export is not exceeding Rs. 15,000
crores. This is one of the aspects, | hope, our
hon, Minister will look into and give more
attention and give more fillip for the develop-
ment of country’s opportunities to improve
and also our per capita ihcome.

The item which has probably been
completely neglected is population growth,
On the family planning side, probably they
have notdone much. That is one thing that is
diluting our entire resources and availability.
Whatever we are improving it, the population
explosion gives a ot of burden on it.

Second pointis, on the agricultural side,
you have provided Rs. 1078 crores and for
Imigation and flood, only Rs. 217 crores have
been provided. This is one point which | am
repeatedly stressing unless you increase
the investment on itrigation and floods, it is
very difficult for you to increase agricuttural
production. Every time, drought is causing
problems, floods are causing problems. This
Hydel project is able to minimise the flood
damage and also give drought relief. Today
we are able to produce so much in agricul-
ture, in spite of drought because we have
constructed some projects. | hope we should
be able to take more advantage from these
things in order to safeguard and improve the
country’s economy and productivity in agri-
culture. For example, we can see in Godav-
ari, 80% water is going to the sea. If only we
are able to take up some project like Polav-
aram, that will improve agricultural produc-
tion, not only for the State but for the whole
nation.

Another item is energy. Its allocation
thisyearis Rs. 9,196 crores. This is the basic
Rem. Without energy and power generation,
industry cannot survive. Inthis respect, | feel
that there should be a long-term policy to

improve industrial production.

Fundamentally, we find somehow this
Budget is not attractive for capital invest-
ment. We can see right from the beginning of
the Budget presentation that the stock mar-
ket is reflecting on the negative side. Still
today, we are watching closely, this stock
market depression is going on. People have
lost confidence on the shares of investment
in industry. That will create problems.
People will divert their investment towards
gold and other things which is not good for
any country and, | am sure, that this is a very
important aspect that we have to look info.
This is important for the real industrial devel-

opment.

As regards the agricultural side, we
have given some concessions to insecti-
cides and fertilisers and also electrical mo-
tors. But still we have to do a lot more in spite
of these things.

We are importing huge amount of edible
oils. This industry requires ot of support from
the Government.

Even today we import sugar in spite of
agricultural development.

Cottondevelopment has notbeen prop-
erly taken care of. Unless you give some
opportunities, this will not improve.

For example, onthe export side, we find
Gulf countries require lot of agricultural prod-
ucts. They need frutts, vegetables and even
flowers. There is 80 much you can develop
and export if only you can make some facii-
ties for transport to different parts of the
world.

Unless you improve roads, warshous-
ing facilities for various agricukural products
and communications, the country’s econ-
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omy will not grow ana cope up with industrial
activities. | hope that you will do something.

In the backward areas, the amount of
subsidy given earlier to industries has prac-
tically come down now for a number of
States. We have to find out some method of
setting up these industries in the backward
areas. You may call it growth oriented
centres and give them some fillip to develop
more industries.

As regards paper industry, in the
Budget you are giving some support for the
non-conventional raw materials like the
grass and straw and other things but we are
continuously importing lot of pulp and paper
whereas we are not starting our own Indian
products which are non-conventional paper
industry by giving them the non-conven-
tional raw material, the same protection.
Otherwisa they will not survive. | hope you
will do it as we are giving to Baggasse what
you have done to the big industries, you
must do for small industries. Even for devel-
opment of plastic industr, you have to give
lot of support.

The capital goods import for industries
is still upto 85% . Unless you reduce that part
of it, our project capital cost will not come
down and the industrial products in this
country cannot meet the local requirement,
because they will be very expensive. You
import goods which are not competitive with
the local manufacturers. The same attitude
should be adopted towards generators also
because we require more power generation.
We must have some higher capacity. You
have to give special duty concession so that
we can import these things and generate
more power. Ctd by RRR. On the rural elec-
trification also, unless you give more sup-
pont, probably what you-expect of it, what we
are trying to do, that cannot be able to be
achieved.

One more item | want to stress is about
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the Direct Taxes Amendment Bill which you
had introduced before this House. it came in
such a hasty way that we did not have an
opportunity to go through it nor discuss it. it
required a lot more to be done, though you
have mentioned about it in the budget. The
main part of it is that you have now got a
uniform accounting year. It has has created
difficulties for the people. You had intro-
duced i all of a sudden. It crested a lot of
problems. There are so many types of or-
ganisations. The cooperative societies have
dftferent year endings and the banks have
different year endings.,...

MR.CHAIRMAN: Please condlude.

SHRI B.B.RAMAIAH : Therefore, these
things have to be looked into. We have to do
something in this regard. There are also the
Trusts. There are so many things. You have
to give us time to discuss all these things,
once again.

SHRI TARUN KANT!I GHOSH (Ba-
rasat): Sir, | rise 1o support the budget, as
proposed by our Finance Minister Shri
N.D.Tiwan. This budget has given the right
thrusti.e. the development of agriculture has
been given top priority. | think, it is a right
thing.At this stage, | want to tell this "House,
through you, Sir, that we must be thaniful to
our leaders like Pandit Jawaharial Nehru
and Smt.Indira Gandhi and also to our farm-
ers, our workers, that due to their work, in
spite of such a great calamity i.e. the drought
that we have faced this year, it did not really
take India to a much worse position because
of the schemes which were aiready imple-
mented. But even today, we have found out
that our agricutture is so much depandenton
the vagaries of the nature. We cannct stop
either floods or drought. | come, particularly
from a State which is visited by both floods
and drought every year, | would appeal tothe
hon. Finance Minister, through you, Sir, 10
give a little more stress on these things for
the Eastem India, particularly to West Ben-
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Sir, while we tak about the budget, we
know the financial strains that we are always
facing. On the one hand, we have to spend
maney for our Defence and on the other
hand, we have to find out money for the
developmental projects that we must have
for developing our country. At this stage, |
would lke to bring it to the notice of-of
course, it is known the hon. Minister of State
of Revenue who is sitting here that why is it
that only 2.2. million people out of the 850
million people pay taxes. Why is it s0? What
steps are you really taking to bring into net all
those who should pay the taxes? Naturally,
out of the 850 million people, only 2.2 million
people are paying the taxes and this is too
small a fraction for taxation purposes.

The other point that | would like to say
with all my erhphasis is this that India can
never forge ahead with the rapidity that we
want uniess and until we can break this high
cost economy which we are suffering from.
Isit notamazing that imported sugar? ks it not
amazing that Japan takes the coal and iron-
ora from India all the way to Japan and they
send the ~ shed products to India again by
ship?

it costs money but even then they can
sell it at a cheaper price than our own indi-
genously produced things. Why should it be
s0? | want to know the reason from the
hon.Minister. Why should it be that our coal
cost 50 much? The tota: number of people
who are employed here in our collieries are
about six lakhs. You may know that only
6000 people in Australia are producing the
same amount of coal that has been pro-
duced by the six lakh people of our country.
Why should it be s0? We must solve these
basic things if we want to take India rapidly
towards development. While we tak about
development, we must aiso see that india
develops as a whole. | am sorry to say one
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thing. |come from Eastern india. | also know
about U.P. very well because that is also my
home State. So,from U.P. to the entire East-
ern India, the development is far below than
the rest of India.So, while we are trying to
develop our country, we must develop It in
such a way that all the States, afl the parts of
India can progress simultaneously and not
one part. There are large segments of pov-
erty, there are large segments of under-
developed area in our country particularly in
the Eastern India and Uttar Pradesh and
maybe, in Rajasthan and alsc in some other
parts which we have to really tackle. As a
matter of fact, when we talk of Budget, the
success of the Budget really depends on
how much it costs the poorest man in the
village and not the richest man in the city.
From that point of view, we have to find out
whether we are really progressing towards
that end or not.

| want also to thank our present Prime
Minister for the economic steps that he has
initiated for the development of industry and
econamy of our country. | have not the
slightest doubt that if the opposition and all of
us really come together for the economic
development of our country, our progress
could be much faster than what it is today.
There are two or three very important prob-
lems that are facing India today. One is the
problem of unemployment. | am very lucky to
be born as a son of Shri Tushir Kanti Ghosh,
who was the editor of some newspaper.
When | passed out from my college | could
get a ready-made job. Everyday, every
morning, literally, fifty, sixty, eighty or
hundred boys come to me and they are not
inferior to me in any way. They have the
same brain, same education and everything
except that they are not fortunate enough to
be born in a ready-made family. They come
to me only with one wish. They want to use
their hand, they want to use their brain, they
want to earn their own living. They do not
want any help, ny charity from any body.
Even after forty years of freedom, this unem-
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ployment is really dampening the spirit of our
youth who are the future of our country. |
request the Minister of State who Is sitting
here and who is taking down notes and

through him our Finance Minister to really -

take some drastic steps so that we can solve
this problem. It cannot be solved in one day.
But we can go in the right direction in solving
this unemployment problem.

Tha otherthing which Iwould also like to
mention is the rise in the cost of living. India
Is the one country where prices always go
up. It never comes down. In all the other
oountries of the world, sometimes, prices go
up and sometimaes it comes down. But here,
&k goes up in spite of the efforts that we are
dolng. This really affects the poorer sections
of the community, the poor man in the vil-
lages, poor pesants who live in our country.
So, we have to do something about that.
How to tackle that?

The other point which | would like to say
here with all the emphasis is this. When
there was- this drought, our Prime Minister
did his best to give the suffers the relief that
they needed. But | have seen what happens.
Once the thick passes, we start forgetting
them. But the loss that they have suffered-
the peasants, the villagers-if we really want
to bring them back to their own feet, we have
to give a sustained assistance to them so

“that they can stand on their legs to become
the useful peasants of our country.

Wa go on sa 'ing about social justice,
we Qo on saying about fair-play to the down-
trodden. Ever Budget can be judged by how
much we have advanced towards that end
whether all our emphasis, all our steps that
we are proposing are achieved and whether
we are really going towards that end or not?
One thing | would like to say here is that the
people of India can become really very very
strong country once we forget the differ-
ences in castes. Whether he is Punjabi,
whether he is Bengali, whether he is Assam-
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mese or whether he is South Indian, ¥ we
really become one and that can only happen
if there is economic development in our
country.| know that my time is short and that
| cannot go on talking taking more time than
what you're kindly giving me. | am giving my
full support to this Budget and | would re-
quest the Finance Minister to remember the
basic problems facing our country. | would
alag)try to be a little parochial and say that for
my Eastern India, my Uttar Pradesh, he
should have a little more kindness.

| again support fully the Budget pro-
posed by our Finance Minister.

[ Translation]

SHRI K.N.PRADHAN (Bhopal): Mr.
Chairman, Sir, | supportthe Budget. There is
saying that ‘magic manifests itself.’ The
budget presented this year has cast a spell
on the whole country and more especially
opposition parties. | think that it has been
prepared with a view to face the challenging
drought situation. Our target was to stabilise
the prices and ensure increase in industrial
and agricultural production. Similarly, we
were 1o strengthen the rural economy too.
There has been drought for three incessant
years and the present one quite unprece-
dented and the major part of the remaining
country has been in the grip of floods. Inspite
of all these hurdies and troubles, the way in
which the Government has controlied the
situation, has undoubtedly created a new
history. We do not find words for its apprecia-
ton. But it is sad to know that the action
worthy of appreciation has not moved our
opposition. This affects their own image
adversely. They are, perhaps, determined
not to behave in responsible manner at al.
Just as Arjun did not see anything exceptthe
eye of the fish, similarly the aim of our
opposition is 1o grab power. Their only pur-
pose is to spoil the show. They do not bother
sbout the achievements of the Congress
Government. You must have seen the way
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they behaved yesterday. They tried 1o see
the extent of damage that could be done by
sabotage etc. consequent upon organising
Bharat Bandh. It is said that wisdom is not
sold or bought from the market. But Indian
Express, that favours Shri.V.P.Singh help
and advises the opposition on various is-
sues. Pro-American lobby is working behind
the scene. In spite of all this, the fantastic
budget presented by Shri Tewari has si-
lenced them. The budget being flawless,
they have become restiess and feeling
embarrassment. It is correct that our Fi-
nance Minister has shown special favour to
the farmers, poor people and the labourers
in this budget. But | want to draw attention of
the Government towards the fact that the
implementation of all the policies and
schemes depends upon our officials. But it
appears that our Finance Minister has not
given due importance to them. In the past,
people used to talk about a person who used
to pay income tax. In those days every one
used to think that here is a person who could
afford to pay income tax from his savings
after enjoying all the necessities, amenities
and luxuries of life. But the time has
changed. Now even a peon has to pay
income tax inespective of the fact whether
his necessities are met or not. The break up
ofthe revenue received as aresult of income
tax is 65 per cent corporate tax and 30-35 per
cont tax for while huge amount is spent and
which generates corruption. The Finance
Minister is requested to look into this aspect
also. Only an employee pays the income tax
with honesty. Necessary deductions are
made from his fixed pay. He has not been
able to get any benefit out of the concession
allowed by you. | want to assert that if you
pay a little consideration to the amount we
spend and get, you will realise that exemp-
tion limit for the payment of tax should be
raise to Rs.50,000. if it is done people having
fixed income will also get some relief.

Workers at various places observe
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strict quite often, sometime they resort to
‘work 1o rule’ which results in heavy loss of
production. This problem should be solved.
The Government will have to formulate
National Wage Policy, may be after 5 years
or 10years if they wantto run the administra-
tion from top to panchayat level efficiently. |
would request you to consider this point also
seriously. Its implementation should not be
difficult under the leadership of the coura-
geous Finance Minister like Shri Tewari.

Now, | want to draw the aftention of
Finance Minister towards the Gas tragedy of
Bhopal.The death toll in the aforesaid trag-
edy has reached three thousand . Even
today people are dying. The complication of
diseases like Jaundice, Heart disease and
lungs disease are increasing. There are
some cases of even cancer. You have spert
the amount of Rs.55.56 crores on their reha-
bilitation and reliet in three years. The tor-
menting things is that the amount of Rs.56
crores only has been spent on such a hor-
rible tragedy. Some political personalities
are sympathetic towards Union Carbide.
They mould the case in a way that the
interest of the Union Carbide is served and
they may not have to pay the compensation
absolutely or to pay a very little amount, if at
all. This point must be given due considera-
tion. Rs.4-5 crores have been spent to im-
prove the enviornment. The water of both of
the tanks has become rotten. it can cause an
epidemic. The condition of tanks should be
improved by working upon the plans already
prepared. Similarly an appropriate Cancer
Institute can also be set up. The case is
lingering oninthe court and no one knows as
to how much time it may take in getting
compensation. The district court had given
its judgement to make payment of Rs.350
crores as an interim relief. But the other side
appealed in the High Court after which it may
proceed to the Supreme Court and they may
also go to American Count. In this manner
the amount of compensation may not be

paid to the present generation. The Indian
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Government themseleves should pay the
amount of Rs. 350 crores as interim ralief
which the court has ordered the Union Car-
bide to pay and deduct the same from the
amount that will be paid by the company
after final judgement.

Many schemes have been prepared to
abolish poverty. But | want to draw your
attention towards an important point. The
number of daily ratad workers in our country
Is still very high. We have made our best
efforts to get them already fixod minimum
wages. But you can see that they did not get
the work for more than 20-25 days and also
do not get the fixed rate. They do not get
more than Rs. 10/- per day which makes the
total of 200 per month. In this manner we
cannot raise their standard above the pov-
erty line.So you will'‘have to think about the
amount to be fixed for daily wages that my
help raise their standard above poverty line.

Similarly, conservation of energy has
also been ignored in the present budget.
Everyone taks about the necessity of en-
orgy cdnsaervation in this country. Butthere s
total lack of determination on the part of our
administration to do the job in a systematic
manner. | want the Finance Minister to pay
more attention towards this important factor
and make the maximum possible provision
for energy conservation.

There are no two opinions about the fact
thatthere is large scale unemploymentin our
country, which is discussed quite oftenin the
House. But it is a matter of great regret that
Postal Orders worth Rs.10 or 20 or 40, are
demanded alongwith application forms for a
particular post advertised in the newspaper.
| want to request the Finance Minister
through you to stop the exploitation of the
unemployed persons at least, no matter they
are paid unemployment allowance or not. |
hope that you will give sgrious thought to it.

There are a number of forests in
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Madhya Pradesh. A number of complica-
tions have arisen in the Forest Conservation
Act already in vogue. Many of our villagers
under Forest Department have been trans-
ferred to revenue department. There are
land disputes even now. Thousands of acres
of land is in the possession of tribal people,
who cultivate it, corruption is rampant and
bribe is to ba given. No one dare to challenge
them, even trees cannot be planted. Many
State disputes remain unsolved they are not
being disposed of. Why don't they solve
those dispute by sending a joint team on the
spot wherever they exist. Besides Madhya
Pradesh, many other States are also facing
the problems of forest lands which are under
dispute. The land required for housing
should be allofted to them and a decision
may be taken with regard to the rest of the
land. Because of this, many projects are
hanging in the balance because it takes lot of
time in the corespondence. Moreover there
is bound to be cast excalation.if the projects
are not implemented in time.

There is another aspect in this budget
which has not been taken care of. Infrastruc-
ture inthe country will have to be built rapidly.
Roads are essential in every village. If the
Government wants the farmers 1o sell their
commodities at reasonable prices, roads will
haveto be provided for their transportation in
order to bring them to the market. Athough
the provision of hospitals in every village is
very necessary, yet its facilities can be pro-
vided to the masses only if roads are there.
Similarly the roads are essential to provide
the commodities at cheap rates to the re-
mote areas. So the Finance Minister is re-
quested to give special consideration to the
construction of roads.

Objection has been raise about getting
huge amount of loans from the foreign coun-
tries. Loan is essentlal for us because of our
limited resources and lack of funds. Our
former Finance Minister Shri Morarji Desai
had got passed Goid Control order but the
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same was implemented half-heartedly. The
fascination of the ladies towards gold has
diminished notably because of terifying
incidence of robbery. Now they are going for
imitation. Why is Government not taking
advantage of the situation and putbanon the
use, sale and possession of gold and thus
make best use of the opportunity. We are
aware of the fact that the quantity of gold
available at present is sufficient to imple-
ment innumerable five year plans success-
fully. | think, you can get sufficient capital
money, if you start retuming it in the 215t
century. With these words, | support the

Budget.

*SHRI V.S. VIJAYARAGHAVAN
(Paighat): Mr Chairman, | rise to support this
budget. The maiden budget of the hon. Fi-
nance Minister is aimed at the over all devel-
opment of the Indian economy. This is its
speciality.

Generally this year's budget has been
charactensed as farmers’ budget. True. It is
vely gratifying to note that the budget recog-
nises the basic truth that farmer is the back
bone of Indian economy. 70 % of our people
are living in the rurai areas. But agriculture
contributes only 29% of gross domestic
product. This shows that the agricultural
seclor remains backward even today. Any
Govt which wants to develop India will cer-
tainly would concentrate its attention on
agriculture. The hon. Finance Minister has
done that in a commendable way. There-
fore, | heartily congratulate him.

Let us now look at the major problems of
our farmers and then the way in which the
Govt has dealt with those problems. The
farmer especially small and marginal farmer
always faces the problem of recovery of
loan. Having realised this the Govt has re-

“The speech was ogiginally delivered is Malayalam.

MARCH 16, 1988

Genl.-Disc. 480

duced rate of interest on Loan from 1.5% o
2%. Similarly, the Emk of loans to the agrioul-
tural sector has also been raised. It has also
been decidéd that the public sector banks
will pay 17% of their total credit to the agricul-
tural sector. In 1988-89 the farm sector wil
get rupees 3 thousands crores more by way
of credit.

Another problem of the farmer is the
availability of fertilizer and pesticides at
reasonable prices. The Govt has provided
that there will be a discount of 7.5% in the
case of fertilizers and pesticides. This_is a
very welcome step. Similarly, there willbe a
permanent arrangement for giving relief and
aid to the the farmers who suffer losses on
account of natural calamities. Inthis connec-
tion the notable steps taken by the Govt is
the setting up of the national agricultural
credit relief fund.

Jaldhara, the project for giving pump set
on hire to the small farmers is a very wel-
come feature. Similarly, the scheme of
Kuteer Joyti which is meant for providing
power connection to the Houses of people
living below poverty line including harijans. it
Is an attractive scheme. Another attractive
foature of the budget is that there is a provi-
sion of free insurance for the nuts of the poor
people in the villages.

ifthese are the some of the concessions
given to the farm sector the Finance Minister
has given relief in excise duty on a number of
items used by the common man. For ex-
ample tea, coffes, sugar, edible oll maiches,
cement, kitchen utensils elc. etc.

Thus on the one hand the Minister has
taken steps 10 reduce the prices of things
used by the common man on the other
invested more money in the productive
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sector for the development of the economy.
in the agricultural sector, the total invest-
ment has been stepped by 40%.

| would like to make a submission with
regard to direct taxes. The Govt has decided
" not to make any changes in the direct taxes.
The exemption limit of income tax has not
been raised during the last two years. It is no
use ignoring the fact that this has seriously
affected the fixed income groups. The Gowvt
employees had to return a major portion of
the benefits given to them by the 4th Pay
Cammission as income tax. Similarly, even
the dearness allowance that is paid to the
employees neutralise the increase in the
cost of living is taxable. Therefore, the
employees do not get any real relief. | have
raised the demand that dearness allowance
should be exempted from income tax on
many occasions in this House. Therefore, |
would request the Gowt to reconsider this.

Now, | come to some of the problems
which my States is facing. Budget is the main
instrument of plan development.. It is a fact
that there is no uniform development in all
parts of the country. Regional imbalanceis a
serious problem. The main reason for this is
lack of adequate central investment. This
has created very serious situation in Kerala.
There are about 27 lakhs of unemployed
people inthe State. The reasonforthisis that
industries have not come up there. The LDF
Govemment in Kerala has promised 10 lakh
jobs every year. Having come to pover on
such a promise they have not been able to
create even a single job during the past one
year. They have thus betrayed the young
men and women of Kerala. Perhaps, It is not
known to many people. But that is a different
point. The main point is that there is serious
unemployment in Kerala. if you wantto solve
the problem there is no other way except to
make large investment in the Central sector.
There are many schemes pending before
the Govt such as modemisation of FACT,
development of Tl Paighat, Cochin Refiner-

Genl. Disc. 462

ies, Cochin Shipyard etc. | would request the
Finance Ministerto take a more sympathetic
attitude towards this problem.

Next point is about power. Kerala is
facing a crisis situation in this regard. I is
estimated that by the middie of 1988 40%
power cut will be on industries in
the State. The power famine has seriously
atfected the economy of Kerala. We depend
on hydro power only and failure of monsoon
has created this power faming. Realising
this the Central Govt has taken a detision to
set up a thermal power unit in Kerala. |
congratulate the Prime Mnister for this.
However, paper reports say that this project
has not been included in the list of projects
for the 8th Plan. | take this opportunity o
request the Govt to take steps 10 set up this
plant in Kerala without any delay.

Similarly, the proposal for the construc-
tion of Kuriarcutti-Karapara project which
was though of as an altemative project in
place of the silent valley project is still hang-
ing fire. This should aiso be implemented
without any delay.

Sir, Kerala has been facing serious
drought condition for the past three years.
There is acute shortage of drinkirg water in
many districts. The worst hit is Palghat dis-
trict. In order to solve the problem of drinking
water in this district and particularly the
advasi areas in this district the hon. Prime
Minister has sanctioned the technology
mission for which | thank the prime Minister.
| want to convay the grateful thanks of the
people of Paighat to the Prime Minister for
this mission. In this context | want to say one
thing. When Kerala faced serious drought
the Centre rushed there with aid. But the
LOF Gowt in Kerala was less interested in
providing relief to the people and more in
making political capital. They did not apprise
the Central Study team of the real facts
about drought. This was done to put the
biame on the Centre. In Paighat many
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people died after consuming contaminated
water.The present Govt in Kerala could not
even provide even medical assistance to the
affected people. But they show as if all this
aid which is coming from the Centre and the
relief programme are their own achieve-
ments. Sir, the previous Govt in Kerala used
to provide free ration to the adivasis. The
present LDF Government has stopped even
that. If k canclaim credit for any achievement
R is in respect of political murders. There is
no law and order in Kerala. Even the repre-
sentatives of the people have been as-
sauked. ML As have been attacked. In such
asituation how can the common man can be
safe. There have been serious clashes be-
tween the RSS and CPM. There were as
many as 48 political murders in the State
after this Govt came to power. In my district
many clashes between the RSS and CPM
has taken place. In the last Panchayat elec-
tions the congress led United Front has
scored impressive victory although there
was wide spread ngging by the CPM. This
shows that the CPM is losing public support.
Itis such a party which has organised Bharat
band yesterday. Sir, what right have they got
to organise a Band. When the country is
facing the severest drought of the century
organising a Band is an anti-national act.
When Shri Rajiv Gandhi is trying 1o increase
production and save people from starvation
the Opposition parties are organising Bunds
to disrupt it. This is directed against the
people and that has been shown to them by
the people of this country by decisively re-
jecting their call for the Bund. We have lost
Rs. 750 crores in one single day.

In West Bengal and Kerala the Govts
sponsored the Bund. In Kerala the CPM let
-lbsses violence on a large scale. Director of
Doordarshan and other officials were as-
saulted. The managing Editor of a hundred
year old newspaper in Kerala namely the
Malayalam manorma was attacked by the

Marxists Goons in the middle of the road and
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his vehicle was severely damngod.'

The Director of Doordarshan was given
police escont but when he was surrounded
by large number of CPM activists the police
withdrew and CRP had to be called to give
him protection. 85% of the workers attended
duty. But many workers were locked inside
the factory buildings last night | got frantic
call from my constituency saying that a large
numbe* of workers belonging to my union
have been locked inside the factory building.
Sir, the bundh was a total failure, When the
Bund failed outside the Opposition came
here and created a rumpus in the House. |
am reminded of a saying in Malayalam which
broadly means that "after getting a good
beating outside one is taking out his anger
on his mother.” That sums up the condition of
the opposition. | am sure that the people of
this country will deal with them in the proper
manner.

Finally, | must say that this budget is an
important milestone in the path of progress.
It will strengthen the economy. It is an effec-
tive instrument for implementing the pro-
gressive policies of Shri Rajiv Gandhi. | once
again support this budget.

16.55 hrs.
[English)
ARREST OF MEMBER

MR. CHAIRMAN: | have to inform the
House that the following teleprinter mes-
sage dated 15th March, 1988, has been
received from the District Superintendent of
Police, Jahanabad, today:-

“Shri Ramashray Prasad Singh, M.P.,
has been arrested in Jahanabad Town
under section 151 Cr. P.C. during
Bharat Bandh today on 15.3.1988.°
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16.55 hrs.

GENERAL BUDGET, 1988-89-GENERAL
DISCUSSION-CONTD.

[English]

SHRIMATI JAYANTI PATNAIK: (Cut-
tack): Sir, the Budget presented by the Hon.
Finance Minister has evoked the most fa-
vourable reaction all over the country. ltis a
vety independent and ingenuous Budget
presented in the background of serious
drains on the economy duse 10 one of the
worst droughts in the present century.

Despite current year's severe drought
and indifferent weather conditions in differ-
ent parts of the country during the last three
years, the economy of the country has re-
sponded well. This shows that we have
developed resilience and independence in
the different sectors of growth — thanks to
imaginative planning and management of
the economy during the last eight years.
Infrastructure and industrial sector have
recorded impressive growths. Export posi-
tion has also improved substantially overthe
last two years and the trade deficit has been
declined. Power generation has improved
considerably. Rise in consumer price index
has been contained within the manageable
imits. Given a good monsoon during 1988-
89, the agricultural production as well as the
overall economy will take a big leap forward

| congratulate the Finance Minister for
placing emphasis on agriculture and irnga-
tion where the Central Plan outlay has been
increased by 40 per cent. In this connection
completion of incomplete irrigation projects
assumaes priority and | hope that the Central
Govemment and the Planning Commission
will impress upon the State Govemments to

keep this important objective in view.

While the growth of revenue over the
years has been satistactory, the growth ot
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nen-Plan axpendkure has created concem.
That is why a national exercise involving the
State Governments is imperative 0 cut
down non-Plan expenditure in all sectors.

» The Budget that gives thrust towards
supplementing the agricultural revival with a
wide ranging welfare packages for the
weaker sections of society in the rural areas
is likely to achieve two objectives:

(1) The strengthening of the various
poverty amelioraiing pro-
gramme, rural housing pro-
gramme, social security fund to
cover insurance for landiess
labours, handloom workers,
rickshaw puliers and others will
both generate a certain amount
of purchasing power in the coun-
tryside to support industrial ef-
fort; and

(2) A goodwill which may reflect at
the hustings.

The main emphasis on the Budget has
been on rural development including amelio-
ration of economic conditions of farmers,
generation of rural employment and self-
employment for the poor, improve the flow of
agricultural credit, strengthen the institu-
tional framework and improve the conditions
of the Scheduled Castes and Scheduled
Tribes. Increase in food and fertiizer subsi-
dies is a step in the right direction. However,
we have to ensure that this benefi is distrib-
uted rationally in diff.rent parts of the coun-
try improving the fertilizer off-take in agricul-
turally backward areas hke the Eastem
Region of the country. it necessary to mount
special programme for rice and other crops
to improve production and productivity inthis
sector. Simultaneously while expanding the
area under irrigation has to be given priorlty,
we have to pay much more attention 10 non-
irrigated areas by diversitying cropping pat-
tom. Already a big leap forward has been



467 Genl. Budget 88-89-

[Shrimati Jayanti Patnaik]
achieved in the oi-seed sector.

17.00 hrs.

The decision to lower the interest rate
on agricultural credit is a momentous deci-
sion which would benefit millions of small
and marginal tarmers. In this connection |
would urge that a special programme be
taken up for revamping the strength of weak
cooperative banks and regional rural banks
in different parts of the country. The decision
to involve the rural branches of banks to play
a more meaningful role in the over-all devel-
opment of surrounding villages is a very
welcome one. Increase in target of direct
finance for agriculture by public sector banks
will also help the farming sector. Reduction
in the price of fertilizer by offering a discount
in sale will also help farmers substantially. |
am thankful to the Finance Minister for
agreeing to set up a National Agricultural
Credit Relief Fund. But the modality should
be worked out quickly in consultation with
the State Governments so that the Funds is

launched expeditiously.

The Jaldhara scheme is an innovative
scheme to assist marginal farmers in
drought-prone areas. Equally innovated is
the Kutirjyoti proyramme which will extend
single point light connections to rural house-
holds including Adivasis and Harijans.

| must congratulate the Finance Minis-
ter for strengthening of tha corpus of the
National Housing Bank. it will go a long way
in promoting rural housing. Expanding the
role of land development banks to cover
housing finance for farmers will help this
objective. A similar scheme by HUDCO
envisaged in the Budget will help small and
marginal farmers for construction of houses.
HUDCO's new programme for environ-
mental improvement is welcome.

The new scheme for provision of insur-
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ance coverage for fire hazard to landless
labourers, artisan and poor families in rural
areas will help the most vulnerable section of
the rural community. The Soclal Security
Fund of LIC would be able to provide insur-
ance cover 10 artisans, landless labourers
etc.

The new crop insurance scheme to
cover small artisans and wage eamers
would be in the true tradition of a soclalistic
economy.

One of the most welcome decision is to
set up the National Scheduled castes and
Scheduled Tribes Finance and Develop-
ment Corporation. But in some States there
are already such Corporations. So this Cor-
poration has to work in close collaboration
with similar institutions set up in different
States and would be able 1o promote en-
trepreneurship among Sch;oduled Castes
and Scheduled Tribes.

A long standing sdemand of the small
industries sector has been met by creating a
Small Industires Development Bank. An
equally healthy decision has been to provide
single window facility to small scale units for
working capital upto Rs.2.5 lakhs. Introduc-
tion of a new scheme to safequard industry
from the impact of foreign exchange on
foreign currency loans will help imports of
equipments. The Finance Minister is hope-
full that industry would continue to perform
satisfactorily given the continuation of the
Liberalisation Policy.

Introduction of the Kisan Vikas Patra
and Liberalisation of Indira Vikas Patra will
help mobilise small savings.

While there has been a welcome reduc-
tion in excises duty on electronics items,
some of the components hather 10 exempted
from Excise Duty levy, have been brought
under excise levy. This would affect many
marginally viable compone:t industries. |
would request the Finance Minister 1o kindly
cong'der withdrawal of this levy.
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The Central Government have to make
all possble efforts to ensure that large reliefs
given under different items are actually

passed on to the consumers and the indus- -

tries do not absorb it partly on entirely.

The Central Government have to make
akpossible efforts to ensurethat large reliefs
given under different items are actually
passed on to the consumers and the indus-
tries do not absorb it partly or entirely. An
example is the man-made fibre ir Justry,

Basic infrastructure sectors like energy,
transport and communication have got in-
creased allocation of 25 per cent and this is
a very welcoma move. Same is the case of
coal where the provision has been stepped
up by 30 percent. Although power genera-
tion sector has got an increased outlay of 32
percent, this is not sulficient considering the
need of the country. | would advocate for a
much more liberal policy of encouraging
import of capital machinery with package of
foreign credit to set up a large number of
power plants not only in the State sector but
also in the joint and private sectors. Only by
increasing the power base can we hope to
optimise the industrial and agricultural pro-
duction in our country. As you know, what is
the condition of power in the country. So, this
may also be considered by the Finance
Minister and more fund may be allocated
accordingly. The overalirevenue effortinthe
budget amounts to Rs. 1534 crores bal-
anced by concessions of Rs. 922 crores
yielding a net revenue of Rs. 614 crores.

The notable feature of the excise is that
the additional burden does not fall particu-
larly, heavily on anyone. While the conces-
sions are fairly, widely distributed, the major
revenue earner is the special excise duty
levied at the rate of 5 per cent of the basic
duty and these will be a few exemptions.

In raising the prices of coldur TV sets,
airconditioners large motors the govern-
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ment has sought to counter the impression
created by the last two budgets that it was
soft on the rich. In contrast, relief on house-
hold appliances, utensils, toys and cement
for instance would hold a wide appeal par-
ticularly to the urban middle class.

. Onthe whole the budget contains many
innovative and ingenuous proposals to bring
about economic development especially in
the rural areas and the vulnerable sectors of
the community. The two criticisms which |
have found as a reaction to the budget
proposals are a large uncovered deficit and
the absence of reliei on taxation on the
corporate sector. Considering the economy
as a whole, the Finance Minister had no
other way out. The budgetary deficit of Rs.
7480 crores which is just 9 per cent of the
total expenditure is a modest figure consid-
ering the problems facing the country. The
corporate sector must contribute to the
overall development of the country with
emphasis on the poor since it is a sector
which contributes a targe percentage of the
direct taxes. | am sure that the Central
Government will taks adequate safeguards
to ensure that inflation is kept within man-
ageable limits conducive for the growth of
economy despite the large uncovered gap.

With these words, | congratulate the
Finance Minister for his trail-blazer budget
proposals which have owned acclaim from
the majority of the people in the country.

I Translation)

SHRI LAL VUAY PRATAP SINGH
(Sarguja): Mr. Deputy Speaker, Sir, this
Budget hasboonpnpamdkeophggm
of all types of people that is farmers, women,

* workers, pressmen and the small industrial-

ists. This is really commendable.

Mr. Deputy Speaker, Sir, you are aware
that Congress Parly had issued its mani-
festo before elections and placed it before
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the people and also made the masses aware
of its programmes. This Budget has been
presented in this House just to implement
those programmas. It definitely propounds
the values of Congress Party and directly
benefits 75 to 80 % people of the country.
This Budget should be welcomed from every

point of view.

Mr. Deputy Speaker, Sir, you are aware
that our country is mainly agricultural coun-
try and its 80% population depends on agri-
culture. You might have been aware that at
the time of independence the production of
foodgrains in our country was only 50 million
tonnes. Today, we feel proud of it when our
Finance Minister and Prime Minister say that
we would be able to produce 175 million
tonnes of foodgrains and make the country
self sufficient in foodgrains.

The opposition Members have de-
scribed this budget as directionless. They
have also said that it will be inflationary. |
would like to know from my opposition col-
leagues that when this budget has given so
much direct benefits to the farmers of our
country, can it be termed as directionless
budget. | fully accept it as a socialistic
budget. Each and every word of this budget

gives indication towards the progress ot our
country.

| want to give a detailed description of
this budget. The prices of Urea has been
reduced by 8.80 rupees per bag. it will defi-
nitely encourage the Green Revolution. The
price of phosphorus fertilizer has aiso been
reduced. The schemes which provide bene-
fits to the farmers directly have been in-
cluded in this budget e.g. the mid—term loan
has been converted into long term loan and
short term loan has been converted into
midterm loan.

Sk, you a°e aware that the country is
facing a severe drcught at this time. This is
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the most severe drought of this century. In
this context also, this budget is laudable
because a provision of an additional amount
of nearly 236 crores rupees, is being made to
complete all those irrigation schemes which
were left incomplete. Rt is in itself a great
achievement.

There are many other things in which |
do not want to go at present and due to lack
of time | would go into those things only
which are beneficial for this country. | would
like to request the hon.Minister, Shri Panja,
who is now sitting here to reduce the formali-
ties of Budget speech. Now the time has
come to give some practical shape to these
speeches. | request the hon.Minister that
before the preparation of Budget, a general
discussion should be held and each member
of Parliament and Legislative Assemblies
should be taken into confidence. The de-
tailed schemes and programmes shouid be
worked out which must be related to their
constituencies and some meaningful work
should be done there. Mr. Deputy Speaker,
Sir, no doubt, works are being done in States
but it is also true that a situatior. of regional
imbalance is growing. |, Most humbly, re-
quest to change this situation. f the develop-
ment programmaes remain confined to only
metropolis and cities then the rural people
will feel themselves isolated and then the
country will have to face the consequences.

Mr. Deputy Speakaer, Sir, | would like to
make one more submission thatthe Govemn-
ment have given many concessions 10 the
countrymen but the fact remain that taxes
are also levied upon them on large scale. No
doubt, taxes are necessary for the progress
of any country, but | think that only as much
taxes should be levied as could be recov-
ered. The Indian Government levies taxes
more than any other Government of the
world but collects very little. | am of the
definite opinion that only as much taxes
should be lgvied which are sufficient 1o meet
the requirements of the country .While im-



473 Genl Budget 88-89- PHALGUNA 28, 1909 (SAKA)

posing taxes the Government should also
make arrangements for the collection of
these taxes. We should adopt various meth-
odstorealisethem. You are aware thatinthe
present times no one is happy 1o pay the
taxes and neither it is good to harass the
people by levying more and more taxes. |
strongly demand that Government should
take strong steps to collect taxes for the
purpose of increasing our resources and it
should do away with all the superfiuous
taxes.

| Have one more submission that the
Government should definitely reduce the
Non-Plan expenditure which comes to 70 %
at present. it will not do any good to the
country. Similarly, | have one more submis-
sion that we are spending a huge amount on
our defence requirements . The Govern-
ment should pay special attention towards
its caste effectiveness. This is also neces-
sary to fulfill the requircments of our armed
forces at any cost. But the Government must
see that their schemes and programmes
should not be very much expensive and we
will also have to Iimit their size. Our country
IS a pioneer is so far as disarmament 1s
concerned, We should not store these arms
more than that of actual requirements of our
country. By this, we wou'1 be able to set an
example and move o. country towards
progress. When we take up any projectthen
we must derive full benefits from it. There are
80 many projects which are still lying incom-
plete and the country 1s not In a position 1o
get any advantage from those projects. We
are also not in a position o complete those
projects. We will have to double the provi-
sion recently envisaged in this budget to
complete those projects. In view of this, we
will have fix a limit, think about completing
some selected projects only so that the
funds may be better utilised. With these
words, | conclude.
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‘SHRI R.JEEVARATHINAM  (Ar-
akkonam): Hon. Deputy Speaker, Sir, |
welcome the General Budget for 1988-89
presented by our hon.Finance Minister.

Severe drought conditions prevailed all
over the country last year. To battle the
drought conditions, the Govt has aliocated
during 1987-88, an additional amount of
Rs.236 crores for various relief measures
and for agriculture and irrigation projects. |
congratulate the Prime Minister and the
hon.Finance Minister for this fine gesture.
This year the Central Plan outlay for irriga-
tion has also been increased by 40 % . |
welcome this. | request the Govt to spend
this money properly for irrigation purposes.

Farmers constitute the majority of our
population. Agriculture is the mainstay of
our rural poor and they are the worst affected
by droughts and floods. Even the Father of
our Nation Mahatma Gandhi did not fail to
give importance to agriculture. Accordingly,
our Finance Minister has presented this
Budget to serve primarily the interests of
farmers in this country.

Loans are being provided liberally to the
rural poor for agricultural purposes. Interest
rates on these loans have been reduced. But
the reduction in interest rates in not enough.
It must be further reduced to only 8 % on all
agricultural loans. If the farmers fail to repay
the loan, the farmers are either charged
compound interest or additional interest on
the interest claimable from the farmers. Hon.
Finance Minister must bring forward a pro-
gramme for recovering agricultural loans
extended to our poor farmers on nominal
interest rates.

| also welcome the reduction of excise
duty on pumpsets.

“The speech was originally delivered is Tamil.
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Weaving comes next to agriculture. plans some problems surface. These must
Govt has so far been paying a subsidyof Rs. D@ resoived without delay.

2 per metre. Now, the Gowvt has proposed in
this Budget to pay Rs. 2.75, per meter as
subsidy. | welcome this. The Gowvt is also
providing subsidy on janata sarees. The
Central Govt pays this subsidy to the State
Gowt. and it has, there afterto be paidtothe
weavers through cooperative societies.
Before the stock is lifted from the weavers,
the Central Govt pays this subsidy to the
State Gowvt for onward payment to weavers.
The sad fact about this is that the subsidy
intended for the weavers does not percolate
to them.

In my constituency in Ammaiyarkup-
pam, Palliputtu and Tithani there are nearly
50,000 weavers. They have 600 to 700
weavers' societies. Sarees worth Rs.85
lakhs were proposed to be lited from the
weavers and subsidy matching the worth of
the stock was also received from the Central
Govt. However, due to some problems
which developed later, the sarees number-
ing 2172 lakhs have not actually been lifted
from the weavers. The Central Cooperative
Bank had financed the weavers for produc-
tion of these sarees. Since the stock of
sarees has stagnated with the weavers,
they are constrained to pay high rates of
interest and penal interestto the Bank onthe
loans obtained from the Bank. Their famifies
have been ruined. They are sinking in debts.
| have been drawing the attention of the
Gowt, o this genuine problem of the weav-
eors. Even, recently, when | participated inthe
debate on the motion of Thanks to the
President’'s Address, | highlighted the prob-
lems faced by the weavers.

| aiso met the hon. Textiles Minister Shri
Ram Niwas Mirdha and submitted a memo-
randum in this regard.

The principles, philosophies, plans and
programmes of our hon.Prime Minister are

Then comes the industries in our coun-
try. Industry in India has grown by leaps and
bounds. Pandit Jawaharlal Nehru was the
architect of Indian industry. However, there
are many sick units in our country. Sters
taken so far to rehabilitate them are not
adequate. Either the Gowvt should take over
the sick units or auction these sick units to
enable private entrepreneurs to run these
units. The auction money would not only
redeem the sleeping capital in the sick units
which is estimated as Rs. 5000 crores but
can also be used fro developmental pur-
poses. | have been drawing the attention of
the Gowt to this particular problem of our
industry for the past 3 years since | entered
Parliament. | have also made mentions
about it in the Consultative Committee of
Parliament. No concrete proposal has so far
emerged.

In the case of a private individual, for a
simple loan of Rs. 5000 or 6000, exorbktant
interest is charged. | shudder to think of our
interest payments on this Rs.5000 or Rs
6000 crores blocked in sick units. Hon. Fi-
nance Minister must, therefore, take effec-
tive steps to rehabilitate the sick units on the
lines | suggested.

Hon. Deputy Speaker, Sir, | have been
waiting for the past 5 hours. Please give me
5 minutes.

MR DEPUTY SPEAKER : There are
other people waiting.

SHRI R. JEEVARATHINAM: | am hun-
gry too. Interest rates have been reduced in
respect of farmers. Such concessions
should also be shown 1o the mercantile
community. The Govt. must{ix auniform rate
of interest for them. Some 10% or 12%.
Traders contribution towards economic
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growth cannot be undermined. Traders are
the backbone of our country. Hon. Finance
Minister must also explore the possibilities of
reducing interest rates on loans to the trad-
ing community.

Interest at various rates are given on
fixed deposits. | do not know how Reserve
Bank of Indian allows this. Poor people in-
vest in companies offering returns at 14 %,
15% and 16% and after 2 or 3 years the
companies are no more in existence. This
has happened in Tamil Nadu. The Govt and
the RBI must look into the whole matter and
take necessary steps.

Next is about the income-tax. The Gowvt
has rajsed the standard deduction in respact
of salaried class from Rs.10,000 to Rs
12,000. Small traders and middie level trad-
ers must also receive attention of the Govt.
Traders paying Rs. 16,000 or 20,000 as
income tax cannot be big traders. Income
tax limit must, theretore, be raised in respect
of these small traders.

Rural development should also receive
the attention of the Govt. Rural Development
Banks are proposed to be set up in every
village having a population of 10,000. My
humble request is that only the villagers and
local people should be employed in these
banks. Regulations should be amended for
this purpose.

We are providing housing finance to
harijans under RLEGP. We pay Rs.19,000.
This is infinite small considering the rise in
cost of building materials. This amount
should be at least, raised by Rs. 2000.

Likewise, house building loans must be
provided to the beedi and cigar workers. The
loans must be provided on long term basis
and recovered in reasonabie instalments,

While concluding let me thank you,
hon.Deputy Speaker for bearing with me for
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a long time.

SHRIMATI USHA RANI TOMAR (Al-
garh): Mr. Deputy Speaker, Sir, | want to
congratulate the hon. Finance Minister for
presenting such a historical Budget for the
year 1988-89 and also support this Budget.

Our Prime Minister, Shri Rajiv Gandhi
deserves congratulations for granting con-
cessions and reliefs, particularly to farmers
and weakaer sections, throughthis Budget. in
this Budget, the attention has been given
towards the interests of every section of
society . The relief has been given to agricul-
tura! labour and weaker sections of society,
to kitchen wares the cuiiural and historical
articles and the commodities of daily use.
This Budget proves that Hon. Prime Minister
has kept in mind difficulties experienced by
the poor as well as women. Not only this, the
attention has also been paid towards the
development of children, who are the futurs
generation of our country. The concession
has also been given on toys, dolis etc. which
is being praised everywhere. The toys play
an important part in developing the mind of
children.

| have myself seen in my constituency
that dua to the concassions given to farmers,
they are very happy and are praising this
Budget. The Prime Minister's announce-
ment that the interest where it is more than
the principal would not be recovered is being
praised everywhere. Our Prime Minister has
undoubtedly fulfitied his promise of uplifting
the farmers and weaker sections of the
society.

Sir, there is a problem of farmers in oyr
State i.e. Uttar Pradesh where sugarcane is
grown in abundance but their crops are
standing in the fields due 1o inadequate
crushing faciity. One of my colleagues
raised this point here. Supporting his view
point, | would ke 10 say that sugarcene s
extensively grown in Aligarh district aleo
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which is my constituency, but sugarcane
crops are still standing in the fields there aiso
due to lack of adequate transportation fachi-
ties to canry the producs to the milts. | would
ke 10 urge upon the hon. Minister of Finance
10 set up a sugar mill in my constituency ©©
facilitate crushing of sugarcane produced in
our area. Athough there is a sugar mill in my
area but that is far from the “Tappal area” of
my constituency where sugarcane is grown
on a large scale. Existing sugar mill is situ-
ated at a corner place in my constituency. A
Iot of distance has 1o be covered to carry the
sugarcane fo the mll. Therelore, | urge upon
the Minister to set up a sugar mill in my
constiuency s0 as 0 ensure remunerative
prices of sugarcanes to the farmers.

Sir, Budget for 1988-89 is receiving all
praise everywhere in India. With these
words, | support the Budget and offer my
felickations 10 the Minister with the core of
my heart.

SHRI RAMDEO RAI (Samasstipur): Sir,
| weicome the general Budget presented by
our hon. Minister of Finance because it is
farmer and poor oriented.

Hon. Deputy Speaker, Sir, it is a matter
of pride for the nation that our Prime Minister,
who Is an acknowledged leader of the coun-
try, is earnestly making all efforts 1o fulfil his
commitments made 10 the poor people of the
country with full dedication. It proves that we
are a secular, democratic country. india is'a
country of firm determination and Shri Rajiv
Gandhi symbolises it with his ability to trans-
late that determination into practice. Our
Prime Minister has been working for the
fulfiment of the aspirations of the 80 crore
peopie of our country. Today, you can find a
ray of hope emerging in the eyes of rural
poors. They now feel that the leader and
Prime Minister of our country is a manwho is
talking the country forward, sharing the grief
and sorrow of the poor. Therelore, we can
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say that this progressive and effective
Budget is based on democratic vaiues. And
this is the resson why R is being praised
everywhers.

| would also like to say that a number of
schemes with regard to inigation, rural de-
velopment and poverty alleviation are being
undertaken. But nature is not cooperating
with us. Adequate allocation has been made
in the budget for agriculture and irrigation.
But,Mr. Deputy Speaker, Sir, our country
has been reduced to a skelton due to
drought. Floods and heavy rains have
caused colossal loss in Bihar, Even today,
Bihar is bearing the brunt of untimely rains.
Earlier,it was drought there. Recently, there
has been hailstorm in North Bihar, as aresult
of which 75 per cent of Rabi crops has been
destroyed. We know that the Government
can't be blamed for the hailstorm. | know the
Government willtake all measures expected
of it. For example, where there is problem of
floods and water logging due o rains, the
Govemment will have to make arrange-
mentsto check floods and drain out accumu-
lated water caused by rains. We would have
to make water reservoirs by constructing
rivulets to check the rain water from causing
havoc and to use them for the irrigation
whenever required by farmers . So, today
there is a need 10 strengthen the irigation
facility . Seventy five per cent of the total
tubewells instalied in Bihar are not working.
More than fifty per cent of tubewsils are out
of order for want of repairs invoving a small
cost ranging from 10 1o 25 thousand of
rupees. Somewhere the machines itself are
out of order and somewhere tubpwells are
not working, due to which farmers are suffer-
reing. Now, this budget has raised a new
hope that the Govemment shall make efforts
10 compiste abandoned projects and aleo
the projects needing some repairs. in this
connaction, lwould like to draw the attention
ol the Government fo tube wells in Bihar to

make them operstional by providing sub-
sidy..
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All of us know that a number of rivers
fiow in Bihar, on an average at least five
rivers flow in each region, water of which
tiowns down unharnessed after every flood.
Now, there is every need t0 harpess river
water, which involves less cost in providing
irrigation and is more beneficial as com-
pared to water derived from other sources. |
would like to urge upon the Government to
prepare a schemae to harness river water so
as to provide water to farmers.

Programme for the upliftment of people
above poverty line is also going on but Banks
and Block Offices are two great impedi-
ments in it. Today, farmers have to take a
number of rounds to Bank and Block Offices.
They have to offer bribe there but even then
they do not get loan in time. It appears to me
that with the presentation of this budget,
which shows the ability and foresightness of
our Prime Minister, our people will be amply
benefited with the programmes provided in
it. But | would like to invite your attention that
the farmers would not get benefit until they
get rid of making rounds of banks and block
offices. Therefore, | would like to impress
upon that banks be brought under control of
local officers. Nowadays bank employees
don't care for local officers and even dont
follow their directions. They even dont fol-
low the orders of hic her authorities including
the district magistrate concemed. You see,
there is no one to control and direct them.
This is why we are not getting the desired
result from the banks.

Our Govemment has implemented new
education policy, which has certainly raised
the hopes for the children of the poor. Chul-
dren of poor would also study in the same
achool alongwith the children of rich people.
But arrangements for imparting education
certainly create some sort of doubts. There-
fore, | would like to urge upon the Govern-
ment to make such legal provisions so that
State Governments may have to make
proper mvestiment of the fund for prnmary
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education o bring about maximum benefit 1o
the chiidren. Students are not getting proper
benefit of that and they have dark future. |

hope you will take necessary steps for it.

At present farm labourers in Bihar are
migrating to Punjab and West Bengal. As a
result thereof, of Bhar are suffering
losses because farming work has been
adversely affected due o the migration of
labourers from Bihar to Punjab and Bengall
| would urge upon the govt to impose a ban
on migration of farm labourers from there.
Migrated |abourers are being exploited in
Punjab. When they return from there they
are found to be inflicted with diseases some
of them die in the way even. Their condition
is very miserable after returning from there.
Therefore this practice should be banned.
You should get these labourers registered
and they should migrate only with state
govemments permission.

There are so many sick mills in our state
which required o be made operational.
Thousands of people will derive benefits
from them. There is a Thakur Paper Ml in
Samastipur which has been lying closed for
many years. No body is coming forward to
reopen the said mill. So, | would ike o urge
upon the Government 10 recpen it without
any further delay.

North Bihar is a poor and backward
region. And Samastipur has to bear the brunt
of not only of natural calamities but also of
your system. People of Bihar have same
rght as enjoyed by the people of other
places. Pecple of Samastipur have the
same right as enjoyed by the people of
Bombay, Caicutta and Madras. The people
ol Samastipur want that industries be estab-
lished there. Many schemes have been
pending for many years pertaining 1o that
for its impiementation such as establishing
of a graphite factory but & is not known wiy
1t 15 stit nOt beng impiemented. Unless we



L Gane Rigw

fSh. Ramdeo Rai]
setup industries in villages, the poor peopie
cannot make progress and get their due

share in the benefits accrued from develop-
ment. Therefore, | urge that you should pay

full attention to i.... (nterruptions)
[English]

MR .DEPUTY SPEAKER : All right.
Please conclude. Next, | call Shrimati Patel
Ramaben Ramjibhai Mavani to speak.

[ Transiation |

SHRI RAMDEO RAI : | also submit that
you should pay more attention fo cottage
and small scale industries. Unless you give
incentives to the cottage industries, India will
not become a prosperous country. The way
you have presented this Budget for poor and
farmers, it would have to be implemented
accordingly and the villages will have to be
kept associated with us. Poor youths, farm-
ers and labourers would have to be associ-
ated with us. There is a proverb that a
youngmen can seldom be corrupt, of course,
he may be a quarreller. Prime Minister of our
country is a young man. He will fight against
evils, calamity and poverty in the country.
Therefore, the entire people of this country
who have the feeling of nationalism and
Indianism will embrace the feet of the Frime
Minister and will appreciate his efforts. The
way our Prime Minister has fulfilled his prom-
ises, it becomes the duty of 80 crores people
of our country to appreciate his work and
also  extend co-operation to
him...(Interruptions).... Therefore, | urge
upon the people who criticise this Budget
that they should appreciate the steps taken
by our Prime Minister. if they do not do so, it
will be like making a mockery of Indian
culture, Indian literature and Indian

pride...(Interruptions)**.

) vy

(Enghsh]

MR . DEPUTY SPEAKER : That ls all
Nothing will go on record. There Is no end of
it. | am not allowing anything more to go on
record.

(Interruptions]™
[ Translation)

SHRIMATI PATEL RAMABEN
RAMJIBHAI MAVANI [Rajkot]: Mr .Deputy
Speaker, Sir, |support the Budget presented
by our hon. Minister of Finance. Economy of
the nation has felt a new awakening in this
year's Budgetary provisions. People of all
classes of the society are contented with the
Budgetary provisions and our commitments
to poor people, farmers and others are re-
flected in this Budget. | congratulate Shel
Tiwari to play this difficult role with grest
capability and skill. | have termed the role of
Shri Tiwari as difficuk because aimost the
whole country has been reeling under the
severe drought conditions throughout the
year. Some states, which had escaped the
wrath of drought, had to face unprecedented
floods which has affected our agriculture
based economy adversely. There is yet
another Minister of Finance in India which ls
known as rain god. This other Minister of
Finance has remained angry this year and
that was the reason that the work of Shri
Tiwari had become more difficul. Under
such adverse circumstances, It was not easy
1o give justice 1o all sections of the society
and 1o keep them happy while successiully
taking the economy of the country on the

path of progress.

Interests of crores of poor people, lan-
diess and small farmers have been kept in
mind even though there was a proposal of
great cut nthe prices of fertilisess. No doubr,

“Not recorded.

o D 4y
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there 18 some reduction in interest rafe on  shouid be tax free, keeping in view the price

loans pertaining to farmers but it is not
adequate. Farmers affected by drought
deserve more concession. It is my humble
suggestion that the farmers of the states
affected by drought successively for the last
three or four years should be fully exempted
from paying interest on their loans. Sufficient
quantity of seeds and fertilisers should be
provided free of cost to the farmers owning
land upto two bighas. Recovery of their
electricity bills should be suspended. These
steps do not involve much revenue loss to
the Government but this will go a long way in
providing relief to the affected farmers.

No doubt, many new programmes have
been mentioned in this Budget like ‘Jald-
hara’ 1.e. to provide water to every village
and kutir jyot’ programme which will light
every hutof a poor man living in the villages.
Not only this, poor people will get employ-
ment while living in their own villages and
tendency of migrating 1o cities will decline.
This scheme will prove very beneficial. We
will achieve great success in it.

The scheme to provide assistance at
low rate of 7 per cent interest repayable in 22
years for building houses for small & mar-
ginal farmers will prove very beneficial to the
people belonging to middle and poor
classes.

Exemption in excise duty on khadi and
village Industries and electronic goods
manufactured by co-operative societies in
village has been previded. This will fulfil the
dreams of Mahatma Gandhi and promises
made by our Prime Minister to the poor.

There is aprovisioninthe Budget to sink
one milion wells under N.RE.P and
R.LE.G.P. schemes. Many schemes have
been included in the Budget for welfare of
Harijans scheduledtribes and journalists but
still | offer a suggestion that deamess allow-
ance granted recently to low paid employees

increases 0 that they can feel comfortable
and sustain their fives. This step will provide

relief to petty employeses.

Our Minister of Finance has paid great
attention to women and children. Mr Tiwari
has enhanced selfrespect of our woman fok
by exempting Kumkum, Kajal and other
symbols of the age old glorious & devout
womanhood from taxes. Still this will not do.
| shall definitely draw his attention towards
this that Mangalsutra (symbol of being mar-
ried) is considered to be a pious binding after
marriage. At present there is 200 per cent
(takka) duty on its beads. Due to this, beads
are smuggled in large quantity. Dueto higher
cost of mangalsutra, poor ladies wear it in
dreams only. Therefore, | hope that our
Minister of Finance will exempt it from the
duty and recaive their blessings by providing
mangalsutra to every woman.

‘In the end, | would like 10 say that the
textile industry is on the brink of its closure
due 10 excessive excise duty on it. Some
mills are being closed. Many mills have
already been closed in Gujarat and this has
a direct bearing on the employment of poor
people. it has created a problem for them. R
has also resulted in increase in smuggling
activities. You should reduce excise duty on
clothes, after having a serious thought on i
Excise duty on textile industry should be
reduced. Our Minister of Finance has made
efforts to bring true socialism in the country.
For this, | thank the Minister of Finance and
support the Budget.

| also thank you for the opportunity
given to me o express my views.

SHRI BHISHMA DEO DUBE (Banda):
Mr. Deputy Speaker, Sir, | support the
Budget for the year 1988-89. In fact, this
Budget is in the interest of peopie in general
and it will give some reliet to the pecple who
have been affected by the severs drought of
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the last year. Itis a very good Budget for the
farmers living in our villages. Our Prime
Minister and the Minister of Finance deserve
congratulation for this.

When | was going through the Budgst,
| found that our Minister of Finance is how
deep & precise in his thinking while prepar-
ing his budget and giving concessions and
reliefs in the Budget. It is really worthy of
praise the way reliefs have been given and
sections of people have been chosen to.
grant concessions. | come from a farmers
family and | have seen in my constituency
that this Budget has been welcomed to a
great extent and the people are immensely
happy after this Budget. With these words, |
once again congratulate him.

Farmers will be much benefitted with
the schemes like ‘Jaldhara’ 'Kutir-Jyoti”
“Village Abadi Environmental Improvement
Scheme” and "Krishi Vikas Patra”. This will
definitely lead to improvement in our eco-
nomic condition. | am neither an economist
norastudent of economics. Assuch lam not
in a position to prove my view point with the
help of statistics but | work among the people
whom | represent and from where | hail from.

I am expressing their feelings before
you as to how they are satisfied and feeling
well protected after presentation of this
budget. Generally, people await the budget
proposals, holding their breath in suspense
as to what is likely to happen. The way the
severe drought has weakened the economy,
the entire kharif crop was destroyed, they
were thinking about the additional taxes
likely to be levied upon them but when
Budget was presented, they felt great relief
because no additional tax was imposed on
them.

Many respectable Members of this
House expr3ssead their views on the Budgst.
t hava oiserved [iom the views gxpresser
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by the hon. Members of the oppositions that
they have not viewed the Budget in a totality
but have criticised it selecting some points
here and there. Budget should be consid-
ered as a whole to seé which sections is
being affected and whether they are ina
positionto pay the taxes after being affected.
In this connection, | am recalling a story.
Some people, who did not have the eye-
sight, were feeling an elephant with their
hands and were talking among themselves.
One who touched the leg of the elephant,
asserted that the elephant was like a pillar,|
feel they have viewed on the Budget in the
same manner. If they considerthe Budgetas
a whole, they would have understood that
this was a very fine and good Budget.

A

| will like oneé thing more. Migration of
people from village to cities is a thing of great
concern. As many asto say 75to 80 percent
of the people live in village in our country. 35
per cent of the people who live in the villages
are connected with agriculture in one way or
the other. Either they work as labourers in 4
the fieid or they own their own fields. When
people migrate to the cities, it creats many
problems in the cities and the villages also
decrease gradually. As such, we should
formulate such schemes which can detain
the people in the villages itself. We should
open avenues of income in the villages and |
provide facilities there, for which they mi-
grate to the cities. This way, the problemsin
the cities will lesson and slums willbe ended.
People will like to reside in the villages i
facilities are provided to them there. Forthis,
the greatest necessity is to link every village
with a road. Roads constructed through re-
liefs works disappearin twotofouryearsdue
to rains. As such some schemes shouldbe
formulated that the roads constructed
through relief measures should be made
pacca and permanent. After all, tha money
spent on construcling ihese roads belongs
to the country. Why these roads are being
consirucied temoora™y? !, therefora sug-

gest that thare shou!d be 2 proper planning |
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forthe villages as to how the houses are built
and the lanes are laid. Because in the com-
ing time small villages will change into big
villages and the big villages will take the
shape of big cities. Similar problems will
arise there under these conditions slums will

 be visible there. Therefore, why should we
not plan now as to the type of houses to be
built there and the way lanes are to be laid.
In many villages, drinking water is supplied
through the pipes from the tanks constructed
there but due to the punk, the lanes become
unworthy of walking. Therefore, we have to
consider from now on that how the villages
should be developed so that such problems
do not arise in future.

Along with this, | will like to submit that
IR.D.P, N.R.E.P and R.L.E.G.P.are revolu-
tionary schemes but we have seen that the
schemes initiated by the centre do not give
full benefit to the people at the lower level.

So, its proper implementation is essen-
tial. | feel that for its proper implementation,
a committeé should be constituted which
should exist at district level and its Chairman
should be a people representative who may
ensure its implementation. We are repre-
sentatives of the people. We have many
responsibilities, we live in Delhi, we are busy
with work of the session of the House and
meeting of district Committee take place in
our absence and we do not come to know of
the decision taken by them. Therefore, we

.will not able to have rapport unless we are
directly associated with them,

| want to mention one thing about my
constituency, from where | have been
elected. The way | have been offered oppor-
tunity today to express my views last of all,
similarly my areai.e. Bundelkhand ranks last
in the matter of deveiooment. Now | want to
draw your attention towards the progress oi
“Bundelkz2n. The maost critical - drought

occured thare and we facad the draught.

Genl, Disc. 490
[English]

MR. DEPUTY -SPEAKER : Wind up
please.

[ Translations]

SHRI BHISMA DEO DUBE : Mr. Dep-

. uty Speaker, Sir | am provided opportunity

so late, my points have been misplaced
somewhere, | want to say whatever is left
with me. | was talking about my area Bun-
delkhand. This is a backward and undevel-
oped area. Ifthere is any such areathere that
is Bundelkhand in Uttar Pradesh. | had a talk
with Prime Minister one day, he had ex-
pressed the view that such scheme should
be formulated in connection with Madhya
Pradesh and Uttar Pradesh by which they
may have full development. Perhaps, it may
be considered in future. But | submit that a
Central Commission should be constituted
for Bundelkhand, as itis being formulated for
hilly regions. There is U.N.D.P. programme
forirrigation under which five districts of Bun-

‘delkhand and three other districts should

have been irrigated. These districts are
Jhansi, Lalitpur, Banda, Hamirpur,Jalon
and Allahabad, Banaras and Mirzapur.
These are hilly areas. There is an U.N.D.P.
programme for providing irrigation facilities.
When the discussion on Ministry of water
resources will take place, I'shalltalk about is
in detail. | submit that there is a
U.N.D.P.Programme for providing irrigation
facilities to Bundelkhand. It should be taken
on top priority. lf we make available the
resources for irrigation here, then our agri-
culture, which is totally dependent on rains at
present, will get some stability and we shall
get strength to some extent. There are yet
another prograammes such as programme
of drawing underground water through bor-
ing the land, programme of providing irriga-
tion facilities, but these scheme have been
lving pending for last eight years. Had we
completad U.N.D.P. programme earlier. we
wou'd havs faced drougnt situation efisg-



491  Genl Budget 83-69- MARCH 16, 1988 HAH. re: National 482
Seeds Polcy

[Sh. Bhisma Deo Dube] be saved from the severity of Its effect.

tively. | am happy to know that Government

hes taken a decision that schemes which “;W*h'd’h';b""m

have been wil be completed  here, is a very balanced Budget

ﬁlt.'l‘hu':l?mh“:ladounsd\oma been presented under such a conditions

pending in our area also. Those could have
been completed within the stipulated
amount but today they will cost about four
times of their original estimates. Aftention
has been paid towards i, it is a thing of

There is a proposal to establish a flint-
glass fr.ciory in Banda at the cost of Rs.200
crores. But there is an amazing thing about
R that factory is being established at Banda
but its offices are being opened at Al
lshabad. | am not able to uaderstand the
rational behind it. I is just ke opening the
universlly in Dethi and establishing Board
housing in Amritsar. | am not able to under-
stand as 10 how the people of that place will
be benefitted out of it under such circum-
stances and how they can be co-opted with
them. At least, all the offices should be
opened in Banda district so that people of
that area can be benefited.

The main necessities of the country
today are agriculture production and to
check the increasing population of the coun-
try and if we could be able 10 solve these two

problems fogether effectively, our future
problems will lessen very much.

Agriculture production has direct bear-
ing with the provision of water 10 the fields
and in order to providing water, we shouid

give top priority 10 all our iigation schemes.

. About relief work, | want 10 say that relief
work in connection with drought has since
been stopped. When the drought occurs, its
offects are fok next year. Now when effects
drought are being feit by the people, relief
work {«as been stopped. Reliel work should
be started immediately so that the drought
which has since passed away, people can

which was very difficult to control. | congratu-
late the Minister of Finance and Hon. Prime
Minister for it. | thank you for giving me an

opportunity to speak.

HALF-AN-HOUR DISCUSSION
(National Seeds Policy)

18.06 hrs.

[Englsh]

MR. DEPUTY SPEAKER : Now we take
up hali-an-hour discussion. Shri Balasaheb

Vikhe Patil may speak.
[ Translation]

SHRI BALASAHEB VIKHE PATRL
(Kopargaon): | have given half-an-hour dis-
cussion nofice about unstarred question
No.1783. This question was about National
Seeds Policy. In reply to this question, R was
stated that there was no such policy and
details aiso could not be fumished and the
question does not arise. | have 10 say with
regret that we have not been able 1o formu-
late National Seeds Policy so far. Whenever
national calamities, natural calamities,
drought, floods, cycione occur, we seeds.
Thefarmers need it. Nationa!l Seed Corpora-
tion was established in 1983 10 look after k.
But it has been stated in the Govemment
Report that their work is not very satisfac-
tory. During 1985-88, their production was
on lower scale and it all happened due 0
carry over. | am not able 10 understand as to
why the people do not take high quallly
seeds having good germination potential.
There is adulteration in seeds. Recently, 16



